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P'APERS LAit> ON 'mE ,.A:SLE 
LsENT!Al. ~  ..Acr. 1956 

rhe Miabter et SW. ta the Mmts-
try of F..a. Arrkolt1lrll\ CommtlllltJ 
DeniDpmaat an4 eo.operau.a (.ShJt 
A••tMhll, Sbblde): 1 btg to ~ oa 
th• 'l'able a ~  eaeb of the tollo• 
ing ~  ~ sub-&edlon 
(6) of section 3 of the Essential Com-
modities Act, ltaS:--

(1) G.s.&. 988 publisbecl in 
Gazette of mdia dated the 28th 
n~ tOM. 
(2) G.s.R. 1030 published in 
Qazette of India ~  the lrd 
July, 1967. 

(3) G.S.R. 1038 published in 
Gezette of luella dated the 5th 
July, 198'7. 

(4) G.S.lt. 1041 publlshed in 
Gazette Of hdla 4a*i • ltll 
~  1987. 

[Placed in IAIIN111. -S.e .Ne, l.'r-
1071/67). 

12.186 ... 

DEMANDS• FOR GRANTs lt6.,.._ 
~en  

MnmTRY OP l!:xnRNAL AJTMRS-Co.td. 

Mr. Speaker: Now we take wp fur-
ther ~ n bn the e n ~ ftJr 

Grants undet the coatrOl ot the Min&a-
try of External Main. 

We have got about 1 hour and 15 
minutes left. It may be extended b.7 
10 or 15 minutes. At about 2.30, the 
Minister may begia his reply. h i\ 
all IiCht? 

The ~r of External AJralrs 
<Shrt M. C. e ~ Yet. 

Mr. Spaker: ~ Minbter wm NPiY 

at UO. 

Mr. Nath Pai 

Sbrl Nath Pal (RaJapur): This 
year's debate oh the Demand! of the 
Ministry of External Affairs . produced 
a numb!'t of nmarbbly ~ 
~~  and wtm1. I say this, 1 hne 
in mind the speeches not made by 'the 
spokeameA ot the OppositiOD wJlo are 
gooci ~en and who always COA· 
tribute substantiall¥, bu.t I have in 
mind nvo Qr three speeches .mada ~ 
the hbn. merabel-s on ~ TreASUrY 
Benches. The speech, which I ha'Ve 
particularly in mind, is that of Shri 
ManabeAdra Shah, wl!IQ showed ~ 
age, aDd ~ e  that at least some 
members are capab'e of lookini • 
yond the brief that the Party normal· 
ly ~ e  ()f thew.. Al\other temarlt, 
able ~  ~ ~ a healtb)r 
tendency is coming to the Me, w'he:oe 
the interests of the ~ n will lie 
kept h'bove the requk-emenb el the 
Party exigency, was the speech of 
Mr.s. ~ r e r  Sinha. The .a:peech 
of Mrs. VlJayalakslunl t>analt showl 
the s1o.1l, the subtlety, :w'hlclt a loni ex-
perienced OlPlomat can .brlD.i t.o bar 
task. 'What she wanted to 8ay was veey 
~ e aDd much-needed s&Jting. 'But 
she n~  how rls"ky It is, in .the 
current ~ere prevaillnJ iu. her 
Party to say the U.Uth. All that .abe 
waJUed to say was: let us discani tbe 
fe r ~ let Us have on our .ban-
ners honesty and courage, and let us 
face realities oourueously. ~  to srty 
this. she had to use tile ccnoulla&e 
of so much deDuaclatlon and so mucll 

~ e  with the recommendation of the PreaideDt. 
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protestation o! loyalty to the ern~ 

mental policy because otherwise even 
lhe runs the risk of being denounced, 
defamed and discredited. I would 
heartilY' welcome that sound . advice 
which she gave as a very .experienced 
lllid successful 4iplomat of this 
eowttry. 

Whereas I can say this, there were 
three distinguished participants in 
the debate who somehow "have shown 
a vested interest in the dogmas and 
the prejudices of the past. I a:in al-
ways tW-illed by the lucid liln.!ilysis 
that 5hri M. R. Masanj i£ capable 
of ji"Ying, and the rising el.o-
quence of Shri H. N . er ~e if; 
a .model .f.or beginners-; I regard it as 
such for .myself today. But these two 
Ilea. .Members and their respective 
~ e e~ m the Congreu 
Party, for both ~ them have their 
re.pective ~ r e er  _ibowed a 
~ er n  ~ ~ n e to discar..j dis-
credited dogmas and showed a tEin-a-
~ to bang on to tq.eir pet prejudi-
ces. And m this category comes the 
,peech of the Prime Minister e er~ 

in an .tremely pleasant and -delight-
f.ully .NSGWlding voice but which had 
Wll'y little .by ~ o1 its me.rit to 
tcOJ,mand the attention -of the House. 
In ~ v-ery mellifluou,_ ~ durin¥ 
her brief intenuption of the 
ciebate ' .. · .. 

Slari Hem Barua (Mangaldai): I.Jl.; 
temaption or iatervention? 

Sbri Nath Pai: I did not say 'inter-
vention' because it was interruption 
of the debate. ·During that brief in-
.terruption she reit1!I'ated cliches which 
were a little disappointing, because 
tlme bas shown .that we c;mnot ,give 
the pTops of cliChes for a n ~ 

wol'ld 'Situation. I shall deal in de-
tail with what she said, time permit-
tiDe. iater ~  At this e~ I 
all ,tum to -our for-eign policy.. It 
it a pity that the way w-e arranged 
tbia debate oa the diff-erent aspects 
of ihe w.or.king -of ~ J4i.Di,stry _ · of 
~ern  Mairs does ·not giv.e a 
dlaace for a ~ ef  l!<:rutiny. The 
Mate iB so arranged that we cannot 
ilke i.Dto ~ n  the working 
ot -fDe ~ r  .the ~ 

of the missions etc. There was a 
report pro.iu.ced by the Pillai Com-
mittee. We had been elamauring 
dufjng tbe past twelve years that a 

~ s_crutiny at the method6 of work 
ol. this MiniJtry was called IJlr. · I re--
member having suggested in 196J-64 
to the .late Prime Minister J awahar ... 
lal Nehru that a parliamentary com-
mittee should go into this and make 
a proper study, and in reply we got 
the Pill11i Committee. Though some 
of the top-ranking officials were 
.associated with the work of this com-
mittee, its report is rather disappoiQ.-
tiilg. I .may not have the time to di.s-
eus.s the report he.re, ;l>ut I woul!i re ~ 
hon. Members to a very brilliant study 
of this .report made by our .friend 
Shri M . .t. Sondhi, which he bas pub .. 
llshed, which show, that the wtr!V' 
ment of forigJJ. policy, name)y the 
Ministry of External Affairs, it not 
yet r.ea-;iy to learn that times are 
changing, techniques need to c.hall8-e, 
and postures and circumstance, need 
to change too. But I shall come to 
the policy a.s sueh. 

Our fW,"eign policy today is at its 
nadir. Never were we so -small and 
so ineffective in the world as today. 
Our power to influence the course of 
events is neg1izib1e and our standinJ 
as a force for peace and justice is at 
its ~  We have an External 
Affairs Ministry or a Foreign Ministry, 
but we do nOt have a worth-while 
'foreign policy. We have a legion of 
diplomatie missions but we hardly 
have any diplomats. We have innu-
merable fair-weather friends, but we 
do not have any allies in adversity. 
Taken in its totality, it is a d,ismal, 
depressing and disheartening ~ e  

But I would like to 1137' that I -am 
not going to hold Shri M. C. Chagla 
-responsible fO!' this state of affairs. 
Shri M. C. Chagla, n~ of havitag 
sat pretty long now on the Treasury 
Benches, maintains a sound heart and 
a patriotic heart. He is an unfortu.-
nate victim of polici.e:l which are 
made elsewher-e. He ;is a vebiele, and, 
theref-or-e, he does not ~e er e <'ur 
condemnation as much as our sym-
patby an4 }1nc:ierstud.inJ. 
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(SIU'i NaUl Pal) 

BaviDc llid thll, I ahaU DOW tum 
to an ana1yaia ot the foretp poUq. 
Fw we mUtt. rtsia\ the temptatioD, u 
Dr. Lob1a very r~  pointed out, of 
e ~  ~ down on tlM iDUDe-

cliaW im.tes compleCely forpttuta 
Ulat the JJUS\akea of &he toreip policy 
llow from somelhin& bull: and fwada • 
illelltal that il wroq. with the ton.lan 
pohcy. I will U)' to plnpo!Dt the tour 
evils from wtueh the lon1p polic:r 
011 thil eounU)' su1fers. 

To "art with, the foreJP pobcy 
ot lncl1a does not have a framework 
ot reference, no lon&-term penpec:-
Uve; only we have some dicha and 
a lew alocans.. And the lftOit aaered 
ot theJe chcha, the most 11c:red ot 
tts..e llo&ans. the holy cow of the 
Indian forelfll pobcy, 11 the eow of 
DOD-alianment. Nobody dare touch 
at; nobody dare ny a word ~  
iL The moment you ur :anylhin&. 
10U lnvu the rolth of the po.\tn-
lbU-be and you are to be malJ&Md, 
condftDnecl, elLs• te<hte:l You are to 
be 1den1lfted v..th th1s &ro..lp or that 
lfOilP. 

I would Wee the Pnme Muu"er to 
poader for a ~n~ n e over th11 She 
cer\aiftly knowa \hat Mr. FulbrJ&ht 
II Clwrman of the Senate Foretan 
a.Ja&ioal Comrruttee ot the US. It 1s 
a powwful COIDIIUUee. The US il 
~ m a war m Vtetnam where 
l'ftr)t dar a number ot Amenc:ana are 
4Jbll. We have our own v•ew of 
ftat &he Amerkana are ft&htm& for 
Ua V1etnaJD (lntem.lptiollol) L L L L 
I do DOt Uke 1t: I tboro111hly clisllke 
R; you know that I dlll:ke it 

Mr. f\&Jllricht never healtates to 
..,. what be thiJlks. It Ia &ooc:l for the 
AIMricaD natioo. It 1D17 DOt bo in 
.._ .... of &he Jolulaorl adlniftlc-
..._ But he u a patriot beUevea 
... &M Aaler&can poUQ' in VMtum 
II wroa&. tlaat the boJDhlnt II WIOftl. 
Bill tbln il no Americaft wbo wW 
ciiDGIJDM hllll ........... w the aura.....,.,_ 

Bu\ look at UIJa OOUidl'f, Tile ~ 
ment )'OQ .. , that ta.e OM•••• flf 
ladta'a Wfllll Alia poUq II ....... f'OU 
.,. to be dal .......... fta ...... 

E¥w)' - 011 JNJiplq il &o -
uMCl ~  publid,r, w die ...... 
iJl the lobbiel; 1ft the C.tral BaU, 
thu he belOIIp 'to tbla lobby'. Jladam 
Prime .Mllulter ~ lAid &bat 
there Ia no lobby 1ft 1M tonlp ~ 
try except the IDdian lobby. I would 
like her to tl7 to coavmc:e henelf 
that - who dilllref With Oowem-
ment't poUey havt DOthlftl but tbt 
1ntereat ot th1s country 1D our bearU 
and there 11 no other ldDd or loyalty 
with 1.11 

1 would Ill)' that about non-alltn-
ment u well J:very tune we 111 t.bat 
there 11 ao foretan pobc:1, - are tolcl 
that our mouths are to be Plied up. 
And what about ahcnment• At 
best, Jl was a priDtlple J 
would hke to tl.'ll this to hon 
Members, p:aruc:ularly the fr~ n  111 
the eon,ret.t Party. OandhiJI Uled 
to aa1 about non-v10lenc:e. \hal then 
11 the Don•\"JOlenc:e of the brave ud 
the non-vaolenc:e of tbe eowaNlf, the 
weaJt and the opportuniSt J would 
aay the .ame about non-au,nna.t. 
There 11 the non-ah&nJnent of the 
brave, of the coura&aoua. of the bODeat 
anct there can be a non•allpDient ot 
the opportunilt, the cowarclly, t.be 
tllllld and the weak-kntecl. JUpt 
DOW It there II any elq)OIIhon of DOD· 
alapment. it il not the perrot-likl 
r.petabon of Uua lftA!drPl by GoYeta· 
ment of lncba .pokesmeo Bill Gena. 
De Gaulle ia i.mplemenllrsa lt. That il 
caUe.t non-aJlcNMnt lnerecllb1e e1 
it Dll1 seem to JOU-4t wW ta1ce 
IOIDetime to nrallow-PIIklltu 11 
slowly, uaudlf edllra& towG'CII aoa-

~  It 11 tbe arda-Prielt ol 
non-alipment. the Oovei'IUil4!Jit of 
1nd1a. which &radually II MelD& w iw 
ei'Oiion and to ita cUaeret.lnt br na 
double atancluda. 

Wbat ta non-allpmeM' We ~ 
Jl ... ballcaU7 • lilnple ..... Gild 
11, the ablohde ,__ ., .... .. 
&&a ... atu4-.., .... - .. ta• 
trinllc ... ot.., ...... ... 
llu aoe-allp=ttt ...... Ja ... 
handa or a.e ou.. w ot w 
WilD ............... .. 
ftUNiol ................. .. .............. ___ ... . 
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wonderful and glorious  land ii the 
USA. When we «r* in Moscow. We 
will denounce th* bombing ot North 
Vietnam,  but  when  we  are  in 
Washington, vre will sympathise with 
Mr. Johnson’i  predicament and will 
agree with the necessity of  bomb
ing .

The Prime Minister and Minister of 
Atomic  energy  (Bturlmstt  Indira 
andhi):  This 11 not true

Shri Nath Pal: Thui rs called non- 
alignment.

Shrimati Indira aadbl rose

fwW yfr)  TRRT ft 

m THTtrit   I 

Shri Nath Pal:  I am ready  to mi 
down (or a lady any time.

Sbrtmati  jndlra andhi: I only 
wanted to say that this statement of 
the hon. Member is entirely false.

Shrl Hal Raj Madhofc (South Delhi 1 
It is a fact

«ft looafjr-

•RT   I  I

Shrt Nath Pai: I shall take 11 as a 
beginning lor the future,  I do not 
think it is a refutal of the pest.

Shrlmati ladlra andhi: Thij i< of 
the pest. He has only to look at the 
statement!.

gbri Nath Pai: 1 wil produce  two 
documents.  1 hope my memory  is 
fairly food still. I caA show that she 
had not defended the bemhtng.  but 
had appreciated the difficulties of the 
US administration. I hope 1 am right.

Shifatt ladlra andhi:  That  i< 
quite different.

Shit Nath Pai:  I  am putting the 
record straight

jtfl   fort :   WR faff

ShrtmaH Mira andhi: What he 
•aid was that I had defended the 
booibtagi

Shrt MMh Ml: What I said w*s.-I 
regiaaiad th* Prime Minister to raeall. 
it .11 aow IT mOBtfca aid daring your

visit you showed sympathy, which 
mean* sympathy for their predicament.

Shrlmati ladlra andhi: Along with 
sympathy with their difficulties, I had 
condemned the bombing, I had advo
cated the withdrawal ot the American 
forces.

Shri Nath Pai: in Moscow

ShtimaU Indira andhi: AIvj  m 
Washington and New ork.

Mr. Speaker: our time is over

Shrl Nath Pai: I have hardly begui.

Mr. Speaker: Eleven nunates weie 
left for your party.  Please conclude 
I have already given you more tune

Shri Nath Pai: Let us sec the worlo 
as it is, the realities of the world 
There are no two nations in the world 
there are no two countries which have 
greater community of interests than 
the USSR and the USA, who are try
ing to keep neutral  They are coming 
closer, and we are non-aligned. It is 
healthy. 1 do not want to act as a 
spoke in the running wheel  If they 
are coming together, it is good, except 
when they try to gang  up  aqamst 
India, as they may when it suits them 
The nuclear non-prohteration treaty 
is one example  Let the Prime Min
ister and her advisers on foreign polio 
remember that the Soviet Union and 
the United States ot America are free 
to come together the moment such a 
coming together will be in haimonj 
with their long-term interests  The 
did >1 alta, they did at lassboro 
they are going to du it when it suits 
them, and we wilt be left standing 
high and Ary chanting the manlra .t.t 
non-alignment

The Prime Minister in a rhetorical 
flourish asked with whom shall we 
align?  In the first place she began 
by saying that non-alignment does not 
mean neutrality, we are aligned with 
somebody  I listened to it with great 
hope  and  greater  attention.  And 
then lna rhetorical flourish she asked: 
with whom shall we align, will you 
opacity?  That was a good strategy 
She deliberately, shrawdly and, I mu*t
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[Shri Nath Pai] 
say, intelligently .pinned down Mr. 
Masani who is rather vulnerable on 
this point in order to hit at all. That 
was good strategy, hitting out at the 
weakest link to make an attack, but 
that will not do. We are different. 
We do not want this country to be 
aligned slavishly to anybody except 
the paramount long-term interests of 
India. That is the aHgnment we want. 
The criterion, the touch-stone as to 
who is our ally is not the chit or the 
certificate or the pat on the back we 
get fr<Un another Capital, but the 
perpetual furthering sustaining and 
upholding of the legitimate interests 
of India. That is the touch-stone, the 
criterion, the scale of balances on 
which we judge these things. 

I will now turn to the second failure 
crf the foreign policy of India, i.e. we 
have never bothered during the 20 
years of our independence to define 
the irreducible_, basic minimum of 
India's fvreign policy. The Prim-e 
Ministe.r yesterday said-it was an 
innocent exaggeration which can !be 
pardoned-that if the world io.> having 
peace today it is because of India. 

An hon. Member: What about 
Korea? 

Shri Nath Pai: That is true. I will 
give you credit. It is true we did play 
a useful role. When the Korean war 
was on the edge of e:x,plosion into a 
worH eonfl.agration Iniiia played 'fl 
~ef  role. Very 'largely the eredit 
goes to India, I am not going to deny 
it. 1t was to a certam extent true in 
old Indo-China also. But 'for the 
India of today to claim . . . 

An bon. Member: What about Suez? 
Shri Nath Pai: In Suez it was not 

only we, there were others. I am giv-
ing you your basic credit. We claim 
credit for peace in £he world n~~  
rather wrongly. 

The third failure of the foreign 
policy <>f India is the failure to 
understand the basic attributes cf 
sovereignty and to exercise those 
attributes. Very often, ·parnon .my 
saying, it hurts, it bleeds our heart, 
particularly of the yoUJli me.n. and I 

am sure 1t applles to many neop1e m 
that party; India very often g1ves the 
picture not of a sovereign, free, inde-
pendent nation, but of a satellite. The 
reaction is not what will 'be good for 
us as a sovereign nation, ·but what 
somebody may think of us who will 
take offence, who will be ~ r  who 
will be pleased. That is the supreme 
consideration. Here is the failure to 
exercise the attributes of sovereignty; 
and therefore, the unpredictability' of 
our foreign.Jlolicy. 

The fourth, Mr. Speaker, jS the 
failure to forge the External Affairs 
Ministry as an able, as a dynamic 
instrument of foreign policy of India. 
I will now quickly go over what hap· 
pened in West Asia. Mr. Speaker, 
Hstening to the speeches yesterday 
not only of the Prime Minister but of 
otners, I thought -like beauty. aggres-
Sion also canno_t be defined. They say 
beauty lie sin the eyes Of the seer; it 
seems aggression also, after West Asia, 
lies in the eyes of the seer. That was 
the inevitable conclusion ibecause it 
was very clear. I am not going to 
attempt \.0 dispute what should be the 
meaning and the connotation of aggres-
sion. But I will briefly say here that 
the acid test is not only of the .might 
of the UAR or of perhaps Israel which 
iM a min.Qr t.b.Uut but the acid test Ja 
of the honesty of India, the Gover$ 
ment of India, and I am afraid we 
h:we miserably failed. 

~ ere are two other casualties, apart 
from the many lsraeli youth, many 
Arab youth who have been killed and 
the Indians who have lost their lives. 
There are two unaccounted casualties 
in the Sinai desert. One is the au tho-
rity of the United Nations and the 
other, the prestige of the Government 
of India. 

An hon. Member: Shame, shame. 

Shri Nath Pai: There will be per-
haps enough Arab resurgence to re-
cover Arab territory. But those who 
have been trying to deprecate ns 
apoligists for Israe1 ought to have 
ponde.red over w.hat we >want. As 
everyone has sai11.. we do not want to 
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say that u a result it the qpick 
success of tha Israeli arms, Urn n » 
•hall be rewarded with Arab territory. 
This, we must resist; we shall resist 
I wonder if the overnment ot India 
will be to a position to raaist it. It 
thoroughly, totally, completely, earn* 
promised the position, first, to prevent 
the outbreak ot hostilities by the 
sycophantic identification of the (tend; 
on one side, we totally destroyed  a 
useful part which India could ham 
ployed. We could have refrained the 
others if we were in a position,  we 
could have  perhaps refrained  the 
Israeli troops. In the United Nations, 
we could have play ad a useful part. 
But what * pathetic picture?  Where 
is the picture of India, that the Prime 
Minister was describing today, in tha 
corridors there? Mr. Chagla there waa 
shuffling along and trying to claim 
somebodys attention and aaying; I 
am here, the Foreign Minister ol India; 
anybody wanting to talk to me!’’ That 
was the pathetic picture. ShrimaU 
Viiaya I<akshml Pandit, I think, waa 
trying to pinpoint this tragedy yoster» 
day when ahe said that we have to go 
through a pilgrimage to the capitals 
of other countries  So low we have 
fallen.

What did we do?  1 must say that 
many fought in the desert; some overt- 
!y. some covertly; some openly and 
sane secretly; aoase lost, sane won in 
the battle e three days war in the 
desert ot Sind. But India is the only 
country which suffered a major defeet 
without firing a single shot The 
damage in money is a minor one; It 
can be recovered. But the intangible 
damage to the image of India to the 
prestige  Indls-ts a very great one, 
and tt win take a long time to get it 
back. I aaid It hurts them; but why 
fhould tt hurt than?  (Iniemipttou).

m. Iwtei The hon.  Members 
Ume Is up. He has taken double the 
than

AM Mt Mt 1 am cowsturtlag. I 
aqriac tMK la the 4esert of Hart 

ttNNvat to Chrtot atoe
« (• to • mtto

mound on which there is no stone 
But I want this epitaph. It hurts me 
to say this; non-alignment has not so 
much been by those who
disagreed, those who criticised, as much 
as by the timidity mH pusillanimity 
ot the overnment «< India.  la the 
desert Of Sinai, along with the graves 
of the Israelis and the Arabs, there is 
one, something, hurried without a stone 
and an epitaph. Here lies burned.  
it would say the non-alignment of 
India, unwept, unhonourod and  un
sung."

I will be now concluding by saying 
only a few remarks in relation to the 
United Nations.  (Interruption).  To
day, the United Nations is reduced to 
helpless impotence mainly due to the 
guilt of  India,  because  had India 
remained neutral, had India remained 
unpertial, had India carried the ban
ner of justice. Indie,  alone,  should 
have persuaded the two blocs: let the 
Prime  Minister  never  forget that 
behind the fighting forces were the 
two blocs.  We could have brought a 
resolution adopted by the House,  by 
the Assembly, acceptable to the over
whelming majority.  No suc> resolu
tion was passible because the foreign 
power which should have acted as s 
go-between, as a negotiator, as a bona 
/ide helper in that cause where there 
wes tragedyits presUge, its influence, 
its very standing was sabotaged and 
destroyed by the overnment of India 
Therefore, we are reduced to this 
spectacle that nobody can bring peace 
there. There is threat of outbreak of 
hostilities.  Once again tbe overn
ment of India should try  It Is very 
difficult to accept a mistake. To make 
1   if easy and human. To
adaut it is divine and to correct it is 
really superhuman. JLet us have the 
courage to say that we went wrong 
aad let us try to rectify it

I will say one word about China 
The chadows of Chins sre lengthening 
acRM our borders snd across northern 
Burma.  The recent developments In 
Burma are not to be brushed asidees 
an outburst of Chinese anger.  The 
Chinese ere cool people. Om <**>
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ISbri Nath Pai 

tragfedies of the foreign policy of India 
is, we never seriously try to under
stand China.  China needs to be stu
died and understood.  But we swinf 
between two extremes either bhai, 
bhai euphoria or panicky hysteria. We 
go from one end to the other end. 
od, knowing what kind of people we 
are, gave us the Himalayas for our 
protection.  Knowing what  kind  of 
overnments will be coming, in Kis 
merciful kindness and foresight, od 
created for our defence the Himalayas, 
the Nagadhtraja. But the Chinese have 
an indefatigable capacity  for hard 
work, toil, suffering and sacrifice They 
built their Himayayas the 1900 mile 
long wall of China. Between 1848 and 
1M6, 72 million Chinese died in civil 
wars and revolutions.  Such is their 
capacity for suffering  and  sacrifice. 
Such is the adversary. Let us remem-, 
ber, this adversary shall not be wished 
away by hysterical stances  One day 
we say, if they come, they will get a 
hot  reception.  The  next  day,  of 
course, we think something  equally 
hysterical.  That is not a substitute 
of an adequate policy towards China 
Let us  remember  that the shortest 
route to India lies  through  Burma. 
What is happening in Burma is very 
ominous and menacing

1 would request Ur Chagla to take 
this How# into confidence and tell all 
and the truth about what is happening 
aad what has happened during the past 
week in Bhutan.  I will  stop  here 
without saying much  Sir, you need 
not be alarmed; I would not disclose 
prematurely anything that may not 
be. But I want to warn him. There 
are certain developments which are 
to bo linked up with what is happen-, 
ing ia north Burma the sudden out
burst ot violence in Nagaland and of 
course, I hope my friends do  not 
mind Naxalbarl.  I am  not  out to 
blame; I am not condemning; I am say
ing that Faking every day I* claiming 
credit for what  ia happening.  Last 
night the radio said that tbey an M- 
iqwing  I leave It  there.  Sol  tha 
significance for India cannot be taat 
so easily about what China is about to

do. We shall not be able to meet 
China with a platoon or a Aviate of 
slogans aad cliches or by beating about 
the bush here in Connaught Circus. 
That will not do. We need a cool, 
well  worked-out,  coherent  policy. 
That policy of the defence of India ao 
far as China is concerned can have the 
Soviet Union or Japan or Burma as 
an ally; it can have all the countries 
which are threatened by the Chinese 
intransigence as an ally.

The so-called nuclear non-prolifera
tion treaty is a charter for the division 
ol the world between the super-powcn 
and their satellites.  It is an  open 
proclamation of a new kind of colo
nialism.  The Prune Minuter,  well- 
meamngly perhaps in the still fresh 
idealism of her heart, yesterday said 
that if all the powers of this bloc and 
that bloc give a guarantee, so much 
the better. Does she know the mean
ing of it? This is accepting the divi
sion ot the world between two groups 
01 nations.  The super-powers which 
already have the veto in the UN now 
have the veto of life and death of the 
rest of mankind.  Why do you want 
to do it?  Why do you want perpe
tually to be a colonial power?  Why 
»hould we want to be a kind of 
protectorate ol the super-pcrwen? Did 
you tell them that they must destroy 
the stockpiles, that they  must  stop 
production of nuclear  weapons  and 
that they must not explode?  It is not 
there. Any time you take the correct 
stand, we will have the courage to 
support you.  We do not see such a 
policy.

I  therefore appeal to the House, let 
us work for a policy whose concern 
will not be a certificate from any 
foreign country, but whoa* baric con
cern will be what posterity will aay 
about us, not what Johnson or Kosygin 
will say. Any time the Prime Minis
ter wants to go for summitry, let bar 
remember that (he la tha Prime Min
ister of a nation at NO million proud 
people. 1 am not interested la mipi-. 
summits, if ah* wants a anmaatt, M 
bar have a- irnimM -wtth-lteaf0â 
DoOaullo, Johnson aad If tha tfeao
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cornea, with Chou En-lai. India must 
go Into summitry worthy of a proud 
nation of 800 young people.

Aa horn. Member: Take Nath  Pai 
along with you.

Shri Nath Pal: Let ui have a kind 
of foreign policy whoae motive force 
will be self-respect of India.  I hope 
we can make a beginning at least with 
such a foreign policy.

Shrimati
(Khammam)  Sir, several hon. mem
bers have referred to our utterances 
during the West Asian crisis   No
body says that we should not take a 
decision; nobody says that we should 
not give up the basic tenents of our 
policy, nobody says that wc should 
let down our Arab friends in their 
hour of crisis  But there is always 
a correct  method  of  helping  our 
friends.  Somehow opinion in India 
seems to be that the method that we 
have adopted during the West Asian 
crisis is not the correct method  or 
the useful method in which we could 
have helped our Arab friends  Even 
the Arab friends could not endorse 
the way in which we have satd things 
as the correct approach

During the pait five years, we our
selves were in trouble more  than 
once  UAR, Russia and Ceylon and 
other friendly countries have helped 
up, but they did not help us by mere 
verbal feats alone  Our Arab friend- 
would have appreciated it more had 
we adopted the same method to help 
them  Everyone knows who helped 
whom during the West Asian crisis 
But ironically more than those who 
halped the Arab friends, we have an
gered m  party or the other, with
out  correspondingly  winning  the 
abiding friendship ot the other party 
The fact of the matter is that while 
mere talk can make no abiding friend - 
•hip. it can make  abiding  enmity 
We can adhere to our policy without 
offending others or creating tenaton 
or aatrmnfement in  our  behaviour 
What we say in international rela
tion! in ««« more important than

what we da The postures and atti
tudes of nations in regard to various 
issues being well known, they  are 
taken for granted by and large. But 
it is the statements made in relation 
to a given issue that really determine 
our usefulness and effectiveness and 
create the necessary  image in  the 
international sphere.

In connection  with  our  foreign 
policy, we have to ask ourselves some 
fundamental questions. It would  be 
good for all concerned if we give up 
atleast now talking  abstractly  and 
academically. There w actually nothing 
abstract or academic about a coun
try’*  foreign   policy.   anything 
more than about a countrys domestic 
policy.  In both cases, ideology and 
practice  should  go  together  and 
subserve the best interests of the 
country.  In  1M2 soon  after the 
Chinese invasion, Pandit)) made a 
very  significant  statement   He 
said  we  are  living  in  an  un
real world.  It was a summing up 
of the past policies and it also con
tained an indication for the future 
He said in his inimitable way that 
we were living in an unreal world 
and that we should be ready to face 
the facta from then onwards  Anv 
appraisal of our foreign policy should 
have this as the starting premise  Tf 
that is so I would like to ask how 
far we have progressed in this direc
tion  As several hon members tnv» 
said and as the Prime Minister  n«o 
referred to the basic approach  in 
our  foreign policy, in  international 
affaire  is said to *-e lor.-alifnment

No one ran seriously question  the 
validity of the policy of non- align
ment  At the time of the Chinese 
invasion we did here conflicing vie»< 
or arguments expressed on the flior 
of this House in favour or non-alipn- 
ment or against non-alignment But 
we do not  here the-i n.w  It has 
become a normal  feature in  inter
national affairs and inore and more 
foreign countries jre tskmg to non- 
alignment Some1 ime<  we  ourselves 
do not know  how far we endorse 
their non-alignment particularly when
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ip* M  that an certain  kmi  we 
ought to have been auppofted unequi
vocally sad they M vm d<m. But tt 
I* Inherent in the pell<7 of aon-align- 
ment itself and we eniet have  it 
tea way*. Now we hiv* come to • 
Ufi whes non-allgnmef*t will  no 
longer be debated. It ha* become a 
noma) feature of severd aovereign 
nations, firstly because  <•** bi-polar 
alignment at nations has le«iely dis
appeared (Mag place to tnultt-polar 
alignments and, secondly, because al
most every nation is  finding  non- 
alignment a eafe eoune  from  the 
point of view of world peace

Thus, it appears to  me  that  In 
today** contest of international rela
tions • mere statement of our adher
ence to non-alignment  would  not 
only be grossly inadequate  but  it 
will actually show us up es obsolete 
and stagnant  In order <0 *pell out 
our policy more accurately, what is 
required is something more than non- 
alignment a deal derat um which in- 
clades non-alignment but which  is 
not co-terminus with  it  A  non- 
aligned nation is generally believed 
to have neither particular fnende nor 
particular foes  But Indie being  a 
vary large country having • *ery vital 
position, we have partictder friends 
and particular  toes asp»eially  the 
latter.

Thia realisation on our  P*rt  will 
bring us out of the unre*1 world’ to 
afeteh   reterred after tawftv-
ing what may he called O* rudest 
mock of bb career in !#•*•  1  *»
aony to s«y that this reaJi»etlon does 
not seem to have coma to * and our 
reponsts and  utterances  er*  atill 
Modelled oo the era of tbe  unreal 
wprkT.  Wa aaam to have understood
Mty«rfl|MUMll 10 ftffn   Vt Of
artajaniMng everyone equally. Thia 
ma*wM approach should he given 
up «t once. We should W«* *o Ii*e 
with (ha ateaece on our border* To 
live wMh It doa* not me*» to claaa 
our eyes, it  a*aaas *
minus pank, strength m  eiforra- 
•cent ewlisaaent, eourtgn Miat* b<l* 
Heostty

net  convincingly  «rT»»l»a ta  us 
why we should continue our diplo
matic relation* with China even after 
their barbaric behaviour with us.  I 
do not say that we should give it up, 
but he ehould reasonably «tm« to 
ua what are tha reasons, what usafal- 
ness will be asrvad Iqr thia, At least, 
if we give up our diplomatic rela
tions, 1 feel, our salf-raapact will 
stand vindicated and  other  nations 
may follow suit so that it wfl atart 
a re-thinking In China ttartf

About our  foreign  ambassias  1 
would like to say a wonl It ia un
fortunate that though  our  polio las 
are of a high order and  they  are 
never open to any doubt, still there 
is so much of misunderstanding and 
misinterpretation about our policies 
either of secularism or of non-align
ment or at our championing the causa 
of backward States.  How  Is  it* 
Thera has been a promise made on 
the floor of this House that an evalua
tion of the  working of our  foreign 
embassies will be made aad a report 
submitted to tha Houae. Our policies 
are not based on exigendee but  oa 
certain fundamental values. How la It 

that these are misunderstood or mis
interpreted by other countries.  Tha 
hon. Minister may cmi forward and 
aay that our ambasaiea are doing their 
work, but tha polidea of thosa coun
tries are baaed on political grounds 
or exigencies and therefore thay re
fuse to be convinced.  It is aot so 
much a qnattioa that wa educate the 
governments ef thoaa countries, hot 
tha question is hew far wa have ada- 
catad tha people ef theee aouaMaa. 
It is the people who can help a* In 
tha form of reports la tha Praea ar 
in the tom of favourable pttbticattoM 
in thoae countries. 80 tha leaf ewer- 
dUB Md IflUMdisIt Mil If ttii flu 
turn. MirmI  AflrfM
<boold evaluate tha wacto at car 
foreign smfisarte* aad tabmtt a **- 
port within six month* to tb fhr* 
ttamflt.

AM twaB (Aatoaaama BMritfcfr 
Mr flpeakar, 8b. «• Umm* bt
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Grants of the Ministry of External 
Affairs provide an annual occasion 
by which this House can appraise the 
performance of this Ministry as well 
as the success or failure of our 
foreign policy. In trying to make this 
appraisal may I submit that it is only 
right and proper that we do it in the 
context of the prevailing internatio-
nal situation and in terms of whe-
ther that policy has been able to up-
hold and advance our national inter-
est. 

Yesterday, we had the opportunity 
of listening to the Prime Minister on 
this subject. She spoke at length on 
the question of non-alignment and re-
ferred to the desirability of having a 
guarantee against nuclear attacks. 
Significantly, however, I missed in 
her speech any reference to peaceful 
co-existence. I do not know whether 
this was a slip on her part or it indi-
cated a shift in the policy of this 
Government. This debate, coming as 
it does, almost at the heels of the 
West Asian crisis and judging by the 
policy that we followed in that con-
nection, I personally am inclined to 
think that the absence of any refer-
ence to peaceful co-existence by the 
Prime Minister yesterday indi-cated 
a shift in our policy. In fact, in the 
West Asian crisis, in the Arab-Israeli 
conflict. I think by our action and our 
utterances we have repudiated that 
important part of our foreign policy-
peaceful co-existence. 

May I Sir, refer the Minister of 
Foreign Affairs to his own statement 
on this question before this House on 
the 25th May, where he started by 
aaying: · 

''The creation of Israel has 
given rise to tension -between 
Israel and the Arab countries". 

S,. this we would understand that he 
IDcl his government held the exist-
Be of Israel to be the .cause for all 
the trouble in West Asia and that, by 
Inference, if Israel could be removed, 
the cause for the trouble in West 
Aala would disappear. The Foreign 
Minister is here and it is for him to 

confirm or deny this understanding 
of his statement. 

Now, may I remind you that Israel 
came into existence by a resolution 
o( the United Nations, and that Soviet 
Russia and other countries not seeing 
eye to eye with lsrael on many ques-
tions, and this country as well, have 
recognised the existence of Israel? 
Therefore, for us now to go and say 
that the very existence of Israel was 
the cause of the trouble, or in other 
words to say, to endorse though in-
directly the claim or assertion of 
UAR and the Arab countries that 
Israel should be destroyed and anni-
hilated is, to me, a complete repudia-
tion of our declared policy of peace-
ful co-existence. What we should 
have done under the circumstances, 
if we have been consistent, was to 
caution UAR and the Arab countries 
and to tell them that whatever might 
have been their differences, they 
should have pursued the policy of 
peaceful co-existence with Israel. 

Now, there were many things that 
we did in connection with the West-
ern Asia crisis which we should not 
have done, and if we ·have not done 
those things, we could have prevent-
ed perhaps the breaking out of hosti-
lities in that part of the world. There 
were many things which we could 
have done and which we did not, and 
if we had done them, we would have 
been able to contribute to the stabili-
sation of peace there. In doing 
what we did we have not served the 
interests of our friends, the Arabs 
and had we cautioned them in the 
beginning, they would not have land-
ed in the position in which they find 
themselves today. We have only suc-
ceeded in harming the interests of 
our friends, as well as our own inter-
ests, and the image that we projected 
of ourselves in the entire West Asian 
crisis is not a very desirable image. 
It is an image of monumental inemp-
titude; it is an image of kotowing, 
especially to the big powers, like 
Soviet Russia. I would not like to 
refer to the many details of the West 
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Asian crisis which would substantiate 
my contention, lor I do not have the 
time.

Mr.  Speaker:  He should conclude 
now.

Shri Swell*. I shall now  revert to 
the question of  non-alignment,  on 
which the Prime Minister dwelt  at 
some length. As ter as non-alignment 
means independence of thought,  as 
iar u non-alignment mean* the free 
dom to judge the issues on their own 
merit and to have our own say in the 
matter, I think there is nobody  m 
thu country who will have any bone 
to pick with the Prime Minister. We 
may not have any things but at least 
we must assure to ourselves the free
dom to think for ourselves, for if we 
lose that freedom we cease to be a 
nation  But I think the Prime Min
ister yesterday was trying to over
simplify the question of  non-align
ment.  I have the feeling that  she 
still works with the out-moded im
pression that thu world is a bi-polar 
world, with America on one side and 
Soviet Russia on the other side  But 
any student of current affairs realises 
this, that the world a* it  functions 
today, h*f ceased to be a  bi-polar 
world, it has become a multi-polar 
world and, in that situation, to put 
a question to us on this side of the 
House, in a rhetorical manner, with 
which’side would you ask as to align 
ourselves?, is to be very simple and 

very naive

The Prime Minister yesterday cor
rectly referred to the blurring of the 
edges between America and  Soviet 
Russia,  It is true  that  in  recent 
Miftfiw and years  there  has  been 
growing evidence of a detente bet
ween Soviet Russia and America, and 
then is no better evidence of  this 
growing detente between  these two 
np«-powers than in the West Aslan 
crMs and on the question of nuclear
non-proliferation.  The two countries

have demonstrated to the entire world 
that where tt suits their  interests, 
whether it suit*   Interest, of the 
world or not, they at* prepared to 
ride rough-shed over the feelings of 
the weaker  and  smaller  nations-

Therefore, the question of polarising 
the world into the Soviet Union and 
America has become a  little  out
dated.

Mr. Speaker: His time is  up. He 
should conclude.

Shrt Swell: Then, why should  we 
forget France?  France is a new 
power that is emerging in  Europe. 
Under the leadership  of President 
de aulle, it has become a nuclear 
power.  It has pronounced its own 
decided views, whether on Vietnam 
or on West Asia.  It has cut  Itself 
loose from the domination of America, 
and today it is spearheading a new 
movement in  Europe,  the  United 
States  of   European  from  the 
Urals to the Atlantic The European 
Common Market is only a means to
wards the achievement of the  new 
United States of Europe  This Is  a 
new force emerging.

Then, nearer home, we have got 
China  China has emerged as  the 
third nuclear power  It has got not 
only the hydrogen bomb,  but  has 
tested, and I believe tested success
fully  the  inter-continental ballistic 
missiles  With its growth. China has 
become a third pole in the world and 
with  its unconventioned and shock
ing way* China is asserting itself not 
only within its own boundaries but 
in countries in the periphery snd in 
the whole of Asia  China has made 
no secret that its aim is to bring the 
whole of Asia under its domination

In this context, I think the Prime 
Minister’s reference to the acceptance 
of a nuclear guarantee has got a e(Bar 
polling importance.  But. then, over 
this question too I think the overn
ment has not applied its mind to ft* 
problem with that perspicuity, with 
that penetration which it should have 
done  Now, what kind of guarantee 
do you want? 1 believe it would suit 

the book of the foreign MhW* 
the overnment to say that the gu*** 
antee also should be 
would think that they would like this 
guarantee toba s ff* 
given by fcoth *viet  Rom am 
America.  But what I w«Bt to »**•
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if I an not interested In th* guar- 
sntse feeing aligned or non-aligned 
.afuarantee that is credible, a guaran
tee that is dependable, a guarantee 
that if capable of instant action, it 
our country is attacked.

How. the operational arrangement 
2or this . .

Mr. Speaker:  He  has taken more 
than his time, in spite •( my ringing 
the bell more than twice.  Also, this 
is the time to adjourn for lunch. Now
I call Shn D. C. Sharma.  Let hon 
start so that he can  continue  his 
speech after lunch.

Shrl Swell:  Sir, ou did not al
low me to conclude my speech   I 
-would have done it in a minute

Mr. Speaker: I gave him sufficient 
time. Still, he went on. Now every
body wants double the time allotted 
to him. Now, Shri D. C. Sharma.

Shrl D. C. Sharma  ( urdaspurr 
Mr. Speaker, Sir, I thank you for giv
ing me an opportunity to participate 
in this debate . .

Mr. Speaker: He will continue his 
speech in the afternoon.

Shrl P. K. Deo (Kalahandi)  Sir. 
are have got 11 minutes to our credit

Mr. Speaker:  Only 8 minutes not
II minutes.  It has been accepted by 
tus own party  Now we will adjourn 
for lunch.

U hrs.

The Lok Sobha then adjourned for 
Lunch tilt Fourteen of the Clock.

The Lok Sabha r«-aitemblad after 
Utnch at /our rnnntti past Tonrtee* 

of the Clack.

(Ur Dwutt-Srmem in tha Chair

DEMANDS FOR RANTS. 1MR-M 
contd.

Monsmnr or Sssomal Aw mb contd 

Mr. »n<r Shri  D. C.
Sham*. He will have to Aide by 
the Um>UaR of 10 minutes, not a 
second man.

Shri D. C. Shorn: Mr.  Deputy - 
Speaker, Sir,  pleas* permit me to 
congratulate Ur. M. C. Chagla for his 
able stewardship of the Ministry of 
External Affairs and for his very eo- 
quent exposition of our foreign policy 
at the recent session of the United 
Nations Assembly.

It was said on  the floor of the 
House today that our foreign policy 
has no framework of reference, that 
our foreign policy has no irreducible 
minimum and that our foreign policy 
has not anything which savours of 
our sovereignty.  I would ask the 
hon. gentleman who made these point* 
tbat he should close his took of Israel 
aad read the speech which the hon 
Minister of External Affairs deliver
ed at the United Nations Assembly 
recently If he had done that. I am 
sure, he would have come to know 
that our foreign policy has the frame
work  of our Indian culture and 
tradition which has  lasted for thou
sands of years  It is rooted in the 
philosophy which  Mahatma andht 
gave us and it is also grounded tn 
the theory and the practice of the 
foreign policy which Pandit Nehru 
expounded to us and to the whole
world 1

i

Our foreign policy is that we should 
de-escalate aggression if it exists any
where and we should be a fruitful 
party to the up-keep of peace tn thw 
world. If this is not the irreducible 
minimum, the basis, of our foreign 
policy, I do not know what it can 
be and. I think, there is no country 
in the world which I know of that 
has upheld the principles of the United 
Nations Charter as much a-. »e have 
done.   We have always stood for 
peace and we have always stood by 
the United Nations  in  their peace
keeping activities  We have sent our 
soldiers and other persons to diffe
rent countries so that they can be 
stalwart champions of peace  If this 
is not the irreducible minimum of 
foreign policy, I do not know what 

else it can be.

MM (ai)LSD«.
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[Shri D. C. Sharma] 
The only policy, I think, that the 

world needs today is the policy which 
[ndia pursues. I was just reading an 
article .by Mr . .Kingsley Martin in 
the New Statesman of the 14th July, 
1967, entitled "Is World War Inevi-
table?". It says: 

"On 11 May U Thant remarked 
that he feared that 'the initial 
phase of World War Three had 
begun. Einstein stated th,:J.t when 
it came, it would be fought with. 
H-bombs which would 'annihilate 
all life on the earth'." 

And this is how he concludes: 
"The one prospect which seems 

ruled out is that sanity will take 
possess.ion of humanity's rulers. 
All prophecy is impossible. The 
only thing one can say is that the 
expected never happens. It is 
always something else." 

Whe111 I read this article, I came to 
the conclusion that if a knowledgeable 
person like Mr. Kingsley Martin 
thinks that Third World War has al-
ready begun in its initial phases, I 
think, the only country, one of t he few 
·countries in the World, that has always 
stood against the World War, whether 
Third or Fourth or any ~r war, is 
India and, therefore, India should be 
oroud of its traditions of peace-

. keeping in this world. This is the 
gtass-root of our foreign policy. 

It has been said that we give up 
our sovereignty when we pursue our 
foreign policy. I was amazed to hear 
that. Sometimes a gentleman runs 
away with the words he has memoris-
ed. When he described our Foreign 
Minister as shuffling about in the cor-
ridor of the United Nations like 
somebody who was a lost soul, I felt 
very hurt. I do not think that any 
Minister of my country or any natio-
nal of my country is unaware that he 
belongs to a sovereign democratic re-
public and, I believe, that our Foreign 
Minister went about his work there 
'is a p€rson who was fully conscious 
of . being the representative .of 500 
million self-respected persons. We 

may not be proud, we may not be ar-
rogant-we do not want to be like 
that. But, I think, if India can be 
proud of {)ne thing, it is this that we 
hav·e preserved our self-respect and 
our Foreign Minister did give ex-
pression to that self-respect which 
characterises our nation as a whole. 

Of course, there is one thing about 
which I do feel slightly and I hope 
our Foreign Minister will look into 
it. It is this. I knew that our Ex-
ternal Affairs Ministry is a good ins-
trument of our foreign policy. That 
i" good, but things which are good 
can. be made better and things which 
are better can be made the best. I 
do not see any reason why we should 
not vitalise our External Affairs 
Ministry and why we should not 
make it a little more energetic and a 
little more electric, if I can use that 
word, in order that the foreign policy 
of our country is put across the 
nations of the world ably and pro-
perly. Some persons have been talk-
ing of the Pillai Report. I think, Mr. 
Pillai belonged to the old school of 
diplomacy and that school of diplo-
rn&cy is dead, forgotten and buried. 
Even if the report comes, I doubt 
how much of it will have validity now. 
I think, it is necessary that we think 
in terms of the new diplomacy, the 
diplomacy of friendship, the diple-
macy of negotiations between equals, 
the diplomacy of fraternity, which is 
now prevailing in those parts of the 
world which are democratic and 
which are trying to become forces to 
reckon with in the world. 

It was said that the policy of non-
alignment is our sacred cow. I do 
not think that it is a cow. I do not 
~  in terms of zoology as my friends 
have talked. I feel that non-align-
ment is the gr.:J.ss-root of our foreign 
policy. But I would say to the Minis-
ter that he should try to come to 
terms with certain movements which 
:::.r·e very necessary for our country. 
For instance, Pakhtoonistan Move-
ment. I do not see any reason whY 
we should not encourage Khan Abdul 
Ghaffar Khan and help him in this 
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jMMmmt, wMeh  < a »«y brave 
Movement about the sovereignty ot a 
people who lave  different culture, 
who have different ethnic attribute* 
end who have a different history. 1 
also do not  understand  why we 
Should not try to come to termi with 
the East Pakistan Liberation Movr- 
ment. If the  Pakistanis can create 
trouble for us in Manipur and other 
places, 1 do not m any reason why 
we should not try to encourage this 
Bast Pakistan liberation Movement. 
Then, the question of liuman rights 
of Tibetans mint  also be pursued. 
We may not give constitutional or 
My other kind of political status to 
His Hollmess the Dalai Lama, but a 
Parliamentary delegation should be 
sent abroad along with some diplo
mats, so that the human rights of 
Tibet are brought to the notice ol 
the peoples of the world so that the 
people of the world  know how the 
human rights of Tibetans are being 
trampled  under  the feet, and how 
they are being liquidated. We should 
also think of Rhodesia and we should 
help Hr. Kaunda, who visited this 
country recently.  We should also 
build pp good relations with East 
ermany, with  Taiwan and other 
countries ot the world.  Our non- 
alignment should not remain as some
thing exclusive, but it should be all- 
inclusive.

Mr. Depaty-Speaker: Re will con
clude.

Skri D. C. Bksi a: I am conclud
ing

There should be • very vigorous 
department in the  External Affairs 
Ministry dealing with Indiana abroad 
The other day a reply (aras given 
about tlw plight of ladians in Aden.
I tell you, Sir. U«t no reply would 
b» farther bran Ute truth than thia. 
The Indians srfca  an coming from 
Xuambiqpt, Angela, Kenya, Adan, 
Bunn* and Carton mu* be looked 
far mmtljr. Thaw < should ho a 

Mlt 4ft Ifct Srtaraal ACaifs 
Ministry wfcfcfa Should kaep a watch

Mr. Dqatj-tfeato: He will con
clude.

Bhri D. C. Sfcarau: Hy next point 
is this and I will finish it in one sen
tence.  We are having some super 
powers in *his world. Some hon. 
members mentioned this, USA, USSR 
and so on. Tnese super powers are 
in terms of military potential, in terms 
of their armies and wealth. ll us 
build up super powers of peace. I 
thiPk, the sup:r powers of peace will 
be Prance, Japan and other countries 
who have know n the bitter fruits ol 
war To counter these super powers 
of high military potential, we should 
hive super powers of peace.

At other suggestion is this  I read 
in some very sober papers that the 
UN is practically going to be extingui
shed like the  League  of Nations, 
Therefore, 1 would say that we should 
try tc strengiten the United Nations 
as much as we can and we should 
listen to the sane end wise voice of
II  Thant inn we should keep him 
going as the Secretary-cneral  If 
the United Nations goes, the cause of 
peace goes. The strength  of  world 
peace liee in the United Nations and 
we must try to build up a bulwark 
of peace in the Unit»d Nations

glil pa gipmsitl (Madurai) Our 

foreign poliov  naturally must have 
soifie relation to ihe situation m the 
world. What is ine crux of the world 
situation today* Some  time  back, 
some time !**• V-*rI And >* *n ** 
nport of thr External Affairs Minis
try there was a meeting between our
Prime Minister the Piesident of the 
United Arab Republic and tbe Presi
dent of ugoslav’*  They issued a 
joint communique. 1 will i«*t read 
out one sentence from there:

The Presidents and the Prime 
Minister remain resolutely oppos
ed to colonialism snd neo-colonia

lism in all the forms «"«• 
legations whK.i seek to curb tne 

freedom of art
pendent countries, distorting their 
nttional goals  . . and to 
the  natural  human
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They deprecate the use of econo
mic and taendal assistance a* an 
instrument of pressure and noted 
with satisfaction...." etc., etc.

To-day  this  1* the fundamental 
problem facing the world today  and 
if we abut our eyes to thia basi- fact 
that after the en1 of the Second World 
War when mrny countries had had to 
be given their political freedom, im- 
pcmliim today is peeking to function 
in d different way and it is seeking 
to impose neo-colonlalism on all thoae 
countries, we will not be able to have 
a p.oper foreign policy. Unless we 
alao realise that we arc a part of 
this pressure of neo-colonialism in our 
country w* hue liad bitter experi
ence of that neo>( ulonialism, of that 
pressure, in thu ruuntry for the last 
99 yean; particularly during the last 
two yean, wc h<*vc had (rowing ex
perience of this tremendous, increas
ing pressure c! net-colonialism in our 
•uuntry as a rrsuU r which to deva
luation and so main other things we 
have had to agree we will not be able 
to have a proper foreign policy.

The question of West Asia has got 
to be looked at from this point  .of 
view.  It is not a  question of  the 
blockade of the ulf of  Aqaba or 
wmrtHin  else.  Shrimati  Vijya 

Pandit  stated tha  correct 
thing yesterday when ahe said  that 
they ««n seeking to  change  the 
balance of force* in this area.  Why 

they  seek to  change  the 
of forces in this area? It is 

because in ̂  area the Arab nations 
m today rising to their own nation* 
hood and they are trying to throw 
aff the shackles of imperialism  on

oil   resource*.  Today, it is  • 
well known fact that a* tar as  the 
British and American imperialists are 
ni nii inert their oil investments  to 
ttfemTare much more than  their 
•II Investments in any other part of 
the world. Today, the oil resource" 
in West Asia the known reeourees as 
wen a. the  prospected  waoww*. 
•moont to n m   toOliao  tonnes 
whereas tile otl resources e< tho anttra

ulf am m m  MQr  to 
about <.000 million tonnes. HUs Ja 
the fundaaaatai hct with wfcM «  
have to reckon.

If Israel has been able to flght, It 
is not because Israel has been « very 
powerful "«*<""  We all know how 
much money was poured into brad 
ever since it was brought into exis
tence.  We also know who pound 
that money.  We also know  who 
poured a tremendous amount of arma
ments into Israel. Israel, a tiny nation 
of 29 lakhs of people cannot obvious
ly have got all this military hardware 
by paying for it.  That  military 
hardware was given to Israel for the 
purpose of changing the balance  of 
forces in this area.  It is also well 
known that the  planes that  came 
from Israel and destroyed the entire 
fleet of the UAH were not  Israeli 
planes actually; it  is  well known, 
after all. that there were as many as 
one thousand planes that had come, 
and those one thousand planes were 
not the planes Of Israel.  It was 
stated that the USA was keeping that 
fleet away at a long  distance. But 
you wiU recall that when that  ship 
Liberty was hit. It was said that  H 
was hit within 15 mile* of the Arab 
sea coast: then K was found out that 
that ship was there helping the Israeli 
plane* Therefore, let us understand 
the basic problem in West Aria. We 
are also a part of  that Wert Asian 
problem.  We are also part ot  the 
tremendous pressure  that is  bring 
brought to bear. After all. we **** 
what is happening.

Today, we have got our quarrel with 
Pakistan. But is It  reslly  quarrel 
with Pakistan alonef We referred the 
dispute to the United Nations  All 
these years, if this proMesn has baja 
pending, what is   reason toe ttT 
Does not our experience tall «s who 
helped fte Pakistani all these IW»* 
from 1M7 onwards In the OHO  to 
keep this Pending? Do we wt ta * 
who armed the P«klri«ri army? After 
a* when the PakUtoni T..Jg 
armed by tha USA, Kw»atotoC«« 
that time that it w*a bring ttmm. m



taft!P-C-  at   ASABBA 37, IMS (8AKA). lifiaal Atfniri  ia662

tghlloc CUm,  Ari the Americana 
awfe bo<ttae that Owy do not knour 
tkittti Hab moM not fo ont 
tfcoae lMigbti of 1MC0 faatr   nwjr 
knew tbaft thaa« tanka ware going to 
to wed against India. Thqr did that 
for the simple reason that they want
ed to maintain tension in this aife- 
continent, and they wanted to main
tain tenaion in thie ,ub-oontinent lor 
the (imple reeenn that if thqr did n 
India and Pakistan could be brought 
under their control. We have  been 
aeeing that mounting preaiure  all 
theae yeara.

This ia not the  problem of Aaia 
time. The other day, President  de 
aulle of France, when he had gone 
to Wect ermany had stated openly 
that people had got to act together in 
order to safeguard their freedom and 
independence against American  en
slavement He wa» not a communist 
or any such thing. This is the position 
taken by a free country like France 
which has experienced  the  growing 
pressure of American investments and 
of American economic pressure on a 
developed nation like  SVance. This 
is also our feeling. Today, the biggest 
colossus in the world, American im
perialism. Is seeking to bring nation 
after nation under it* neo-colonialist 
drive. This is the bade fart of world 

life today.

The entire South American continent 
wag tremendously aided by the USA. 
but what is the position of any State 
in the South American continent to
day? Wha* is the wonderfut demo
cracy that is prevalent there?  The 
moment the government of any State 
is not liked by the USA. immediately 
that government i*  toppled  down. 
This ia th« tPe <* thing that  the 
American  imperialist* want to  do 

everywhere.

It is the same vreaaure that we are 
saving today i* Viet  Naa. 
aacijr that aoy bon. friend Shrtlt * 
Maaaal did pot aay a wcrt abosrt ii. 
H* Ml tHOnd so aouch about  ether 
ttn|i* • • t

Aa ban. Member: The hon. Member 
has not aaid anything about  China.

ttri t. iM Murt: I shall come to 
that We have nothing to hide. We 
shall come to that later

What about Viet Namr  To thoee 
countries where there ere such leaders 
as would be  leading the  national 
movement  for  independence,  who 
would be prepared to continue  the 
foreign investments in their countries 
so that they could come back, these 
imperialists certainly  gave  political 
freedom, but to a country like  Viet 
Nam where they knew that the com
munist leadership was ** foing to 
tolerate foreign investments,  they 
would not give  independence.  We 
know that the  people of Viet Nam 
hBve had to fight for their freedom, 
and we know what had happened.

The other day, some Member had 
talked about the  great roie  that 
India had played in  Viet Nam  in 
bringing about those things. But we 
must also remember the basic  facts 
behind the eneva  Agreement  In 
spite of the tremendous help that the 
American imperialists  gave  them, 
when the French army was being de
feated at Dien Bien Phu and  other 
places, they  came to this  eneva 
Agreement  Today, it is  said that 
the North Viet Namese are fighting 
with the South Viet Namew. or that 
the Viet Namese »re fighting  with 
the Viet Namese   Was there  any 
partition of Viet Nam at that timeT 
Under the eneva Agreement  waa 
there any political partition as in the 
case f  India and Pakistan?  Were 
any new countries created  at that 
time at all*  After all. for eighteen 
months, there was s military coew- 
fire line; after that period there were 
to be tree elections In both parts of 
that aingle country  But who to- 
pedoed that election*  It was  the 
United State, that had *on*doed that 
election and imposed the D>on  »- 
gime on the people When the Mam 
regime wa, overthrown, when  the 
people of that country row in W W 
agcJnJt them, there came the Ommn
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Agreement  Ifov euki the Antri- 
cbii imperialists who uy that today 
North Viet  Nam is agreaaing  over 
South Viet Nan. They could not keep 
the people suppressed. And we know 
what is happening  today.  Today, 
about 800,000 American solidlen are 
fighting the people there.

I agree with Shri Nath Pai on this 
point that our overnment do  not 
have a Arm policy on these  issues 
How could we have a firm  policy? 
Shri Nath Pai  was saying  that he 
wanted our Prime Minister not to go 
to some meetings of such chota States 
but he wanted her to go to some me
etings with Mr Kosygin, Mr  Chou 
En-lai, Mr. Johnson, Mr de  aulie 
and others When our country is de
pendent on the American imperialists 
for our very food, when this is  the 
fundamental policy, how is it possible 
to go and attend such meetings How 
is it possible for ug to take a forth* 
right stand and an independent stand7 
After all, we could take a forthright 
and independent stand only to  the 
extent to which we are not dependent 
on any other country economically.

Aa ban. Member:  China  import*
its food

Shri P. Bamaamrti:  Why  should 
we have to import food’ Why should 
we not have our own food? If we do 
not have enough food, let us not go 
and beg of others  I do not want hit 
country to go and beg anywhere  I 
want my country to stand on its own 
legs  I admire China for the simple 
reason that during these twenty years, 
it has not depended upon other coun
tries; it has not gone begging for food; 
it is not going begging for technical 
know how etc It is not going in for 
technical collaboration with  foreign 
imperialists or anybody elM.

Mkr) D. C. Shame; But China has 
imported food from Australia,  New 
ealand and other place*.

Shri r. »  Mrtfc It pay* tor the 
Import*. Vt we also pay far th* im
ports, I have no objection. We should 
not go and bag ter food  This is the 
fundamental pctat

Itodty, in the f*e* of this Uwnao- 
dous pressure «f the big cotaMue ot 
American imperialism, H we are aW» 
to ratty round th* entire people  oI 
this country as well as the people (1»  
where who are now facing *m« pra*» 
sure. I am sure our policy will have 
a rudder and will have a Arm basis; if 
we adopt that policy, I have no doubt 
whatsoever that we shall also be able 
to settle with China on that  basfe 
This is the fundamental issue.

Shri P. K. Deo: China should vacate 
the aggression

Shri P. Bauanmrti:  If the  hon.
Member gets me another 20 minute* 
from the Chair. I shall be able to ex
plain the position

Therefore, that is the fundamental 
question that is  facing  us  today. 
Somebody was saying that if India had 
adopted a neutral policy, she would 
have been able to bring about peace 
between theie two countries,  Israel 
and the Arab countries  I daresay 
that no such thing would have been 
possible for the simple reason that 
you cannot bring Israel to terms  on 
this  question  How can you give 
Israel dollers and other war material* 
that have been pouring  into that 
country from USA* That is the fun
damental question

Therefore, the problem today  it 
how all those nations which are feel
ing this pressure of American impe
rialism have got to come together. 
That is the basic issue in West Asia. 
That is the basic  issue throughout 
Asia, may throughout the world

Instead of seeing this problem in 
its reality, unfortunately, I find that 
many people in our country are nSa* 
ing other questions.  es, sidetrack 
the whole issue by bringing in other 
questions. We had one such the otter 
day in this House where a demand 
was made that you should have an 
emigre government of the Dalai Lama 
set up here. Hie  simple  question! 
apart from what th* Mend AfldM 
Minister said that we cannot «•*. 
sway the history of the last lew IreeMfcv
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to; to ttm a single scrap of paper 
which atom historically at any tine 
Tibet hawing been recognised ai an 
independent country by any country 
in the world? ou cannot find any 
scrap el paper to that effect. Thei** 
tore, if you want to turn back the 
wheel ot history, do it.

Then people say that we have got 
cultural affinity with Tibet. When I 
hear It, I laugh in my sleeves for the 
simple reason that I know only one 
thing took place 1400 years ago, when 
that Namboodin Brahmin from Kaladi 
in South India came to the north, the 
ancestors of these people who talk of 
-cultural affiliation betwen us and 
Tibet, rallied under the  banner  of 
Sankancharya and drove Buddhism 
both Mahayana and Hinayana out of 
thia country. That is the wonderful 
and  tremendous  affinity of culture 
between us and  Tibet.  I  cannot 
understand this. It you want to have 
a flgjit, be straightforward, say so and 
have it.  Adopt that policy by all 
means, but keep your eyes open. Then 
have a settlement of the border issue 
with the Dalai Lama here  ou need 
not have to go to China for a settle
ment because Tibet belongs to him. 
Tell  them we have no problem 
Arrive at any settlement or any such 
thing with him and say we are going 
to be with you  If you want to do 
that, declare it so, go about it and 
face all the consequence*. Let us be 
prepared tor that. I agree with Shri 
Math Pa< in this respect; let us not be 
frenzied over things. l*t us not be 
impotent. Let us take on something 
In our hands.

In the absence of that, let us under
hand the real!tie* of the situation. 
Today unless we are able to under
stand basic facts, we will not be able 
to take a forthright and decisive stand 
on the issue* Involved.  The issue 

the world today is that Ameri
can imperialism has become a trnnen- 
dous colossus for gobbling up nation 
after nation. We will not be able to

!»«« a rudder tor our policy wtfee* 
<wc reaUae this fact

Skri K. N. Ttwary (BettUh): What 
about Chinese imperialism?

Skri F. Itimaangtl: Let him get for 
me ten minutes from the Chair.  I 
will deal with it

What I have to say is that we can
not solve issue* by merely adopting 
postures  On the question of a settle
ment with China, we have missed so 
many opportunities. Our policy to
wards China has been one of drift. It 
is not paying us dividends  On the 
other hand, it is getting ut into more 
and more trouble. We had opportu
nities before which we did not seize.
1 would only point out one thing. 
Today we are saying that we are pre
pared to talk on the entire border 
question if they accept the Colombo 
proposals, this and that. Till the con
flict of 1962 took place, our position, 
when three or four times they pro
posed talks, was that there is nothing 
to talk about with you there  are 
those  letters on  record withdraw 
from the whole of Aksai Chin  and 
then we shall talk with you  Do we 
stand by that today’

Shri Plloe  Mady (odhra*.  No

Shri P. Eamamertl: He is not m
overnment. 1 want to know what is 
the overnment of Indias position 
Today they do not say,  withdraw 
from Akasai Chin’. They say, We are 
prepared to talk to you if the question 
with regard to small posts is settled*. 
Therefore, overnment  have  been 
changing their position from time to 
time. Opportunities got at that time 
were missed. If on the 15th October 
1962, they had accepted the proposal 
to talk, the question of 8th September 
would not have been there, because 
then we would have an 8th Septem
ber line and they would have an 8th 
September  line But  overnment 
refused and today we are drifting M& 
drifting. With day by day, the por
tion is becoming worse tor o« coun
try. This bodes no good for the ««m

try, from the point of view of 
Interest of our countiy. We bam P* 
to break this stalemate. Hew »
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break It, i cannot say, But you have 
lot to do it as it la your problem, it
ii a problem created by you all thaee 
yean, because you refuted to do what 
was required to be done when the 
opportunity  was  there. Therefore, 
this position has come about.

In conclusion, I would say that it 
is because at the failure to have a 
clear perspective and clear vision as 
to what is facing us today on the 
political,  economic  and  military 
spheres that we are where we are 
today. We are not alive to the dan
gers implicit in the neo-colonialism 
of one country mainly from a set of 
imperialist countries and are making 
ourselves more and rrore dependent 
on them. It is this that is preventing 
us from playing an independent role 
m world affairs. Unless we are able 
to reverse this, we will fall between 
two stoois. On Vietnam, you say: 
Stop the bombing, But you do not «y 
anything more; you do not rally the 
people of the world against American 
imperialism.  Today you do not do 
anything to settle the problem with 
China.

On the basic issje confronting the 
whole world, namely, the growing 
pressure on all the nations  of  the 
world, including the European nations, 
exerted by the neo-colonialist Ameri
can imperialism. overnment do not 
have an Independent foreign policy. 
Their foreign policy is. on the other 
hand, geared to get help from the 
American imperialists. That u the 
fact of the country’s state of affain 
today. Unless we  are able to see 
through this colossus, unless we are 
able to raOy the people of the whole 
world who are reeling under the grow, 
tag pressure of American imperialism, 
politically, economically and milita
rily; we will not be able to chalk out 
an independent policy.

It is not a question of our support- 
:ng the Arab nations; there is  no 
question of reciprocity in Oris. It is 
a question of our own survival. If 
•one miitakea had bean committed bjr

the UAH,  that i» not the quatftm 
at issue today. Today the fundamen- 
tal queetlon is whethar all thaae coun
tries are going to stand together t» 
repel the growing American fnmre 
on their political, economic and mili
tary life.

I therefore appeal to overnment 
to rise to the occasion, not Just dilly- 
dally. ou cannot  stand  between: 
these two things. ou will faU bet
ween the two stools, if you do no* 
take a forthright stand on this basic 
issue.

Shrl HIoo Mody: And* take a great
leap forward.

fwijfir fai (nMtjrft ): w- 

rro   *t fW** **r<t«rf ̂ * 
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mnv) tt Jrw   ifwr & i ifrrttrm 

ft fa tor
 ̂wrfar farfn t«tw *

•frftrr nwr   i pm  *t*

# 5 f«ir ifledvmn %

w  fa rrwr vr   fc fa ufrtrA

nf> frw wi   ** > sijrt hr
wnfrm r ifrr̂ Wt f*?r% 
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*5 Vtn  fwro voir ( «w «nr t 

wirfirtvTmr nff |i «m*
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n̂spft  1

Skn SrlnJ Mecfcrajji Dhnagadhra 
<Surendranagar): sir. In  nsrng  to 
support the cut motions  that  were 
moved from this ride of the house 
1W Saturday, 1 should like to begin 
by laying that I have been a great 
believer in non-alignment  The Prime 
Minitter. (peaking yeaterday in this 
House , gave an exposition  of  the 
overnments ttand. What I have now 
to propone to Her and her  overn
ment it not a total reveru of  the 
overnment* foreign policy. I auba- 
crib* to the view that a countrys 
foreign policy should to governed by 
ito own aatMrianat and at the mm* 
tha* t wbaBp «ooept that national aalf- 
ittamft, la <ha world of (Mar,  1* 
WWMI m  W*k n» iManttttNMl to-

teres t and the maintenance of world 
peace. If by being nonaligned we are 
able to act, to serve as mediators, or 
like to the Swiss to remain uninvolv
ed, that 11 a consummation  devoutly 
to be wished. But, Sir, there is  one 
circumstance in which I should aban
don nonalignment with colerrty, that 
is when I am attacked. Another cir
cumstance. Sir, m which I would  be 
wise to modify my nonaligirment, my 
aloofness, is which I am under  a 
constent threat That is to gay under 
such fear that a major  part of my 
time and my resources is speot in the 
anxiety for my safety Sir, 1 ask the 
hon the Foreign Minister and  the 
House if this is not the situation to
day in our confrontation with Com
munis’ China

We have been their voluntary, and 
now it seems, gratuitous champtona 
in the counsels of the world  As a 
reward, they have lost no opportunity 
of attacking us and of insulting this 
great peace-loving nation. The recent 
brutal assaults, the absolutely uncal
led  for humiliation suffered by our 
diplomats at the hands of the Chinese, 
h merely a symptom, but this humilia
tion, sir. is a humiliation offered to 
and suffered by every citizen of this 
country.

Is H not then abundantly clear that 
China is after our blood? We cham
pion them in the United Nation*; w» 
acquiese in their rape of Tibet and 
say it is a good thing for Tibet, we 
commit the childish folly of Hindi 
Chini bhai bhai, we prefer to over
look their continuing aggression and 
occupation of Indian territory, a con* 
tinuing shame to our national Honour 
of which the overnment is the Prime 
custodian, and Anally. Sir, we would 
rather not see their interfering hand 
in South and Southeast Asia. We be
gin by being the powerful  self- 
appointed advocates of China, we fa 
on to make concessions. and ulthaa»a 

ly we bow to ab)ect humiliation. AaM 
wtthal we still maintain formal dM*A 
nutic leMkw with China, «Q Is W* 
interests and hopaa of ptMft,
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Shri Sriraj Meghrajji Dhrangadhra 
What is tbm eouaqueace?  B* 

Chinese have not coonhrtd tkrir ut
most contempt far us. Sir, 2  should 
like to put • lew question to the ov
ernment Are they Mt in WT doubt 
as to the hostile, aggressive attitude 
and the ebullience ol China? Do they 
doubt that their vast legions are *t 
present idling on our eastern borders, 
waiting for the word to pour into 
Assam* That anything can spark 08 
Mrif onslaught, and that it may very 
possibly happen in concert with Pak
istan, which is still chafing at its rude 
treatment by the Indian Army?  Do 
they think that our defence on land 
and in the air are equal and adequate 
to combat the nuclear  weapons nf 
China?  Do they think that our long* 
austained neutrality 15  a  sufficient 
answer to the Chinese Bomb? Have 
they considered the «hock that our 
precarious economy mast sustain, the 
utter shambles *0 which it will be 
reduced, if we have to go it alone 
With China, even for a short space? 
Do they think that our aloofness from, 
«i indeed our all-too-rcady criticism 
of those who are striving to contain 
the menace of China, the expansion
ism of China, is helpful to us. or will 
help the world’ By the "world",  I 
mean the world of small countries that 
lie on the verge* of the Chinese em
pire.

tot** countries our trusted neigh- 
bmm of South-East Asia, look to us 
(or some Initiative and for same signs 
Of leadership.  I must congratulate 
the hon. Miniver of External Affairs, 
Shri Chsgla, for the initiative he has 
tabpa at the conference in  Kuala 
Lajbpur in May last. It was he who 
put forth the proposal for a collec- 
thf security iar economic co-cpera-
tloq. That wm a very good start 
Th* auggtaUon has met with enthu- 
static support of the Malays an Prime 
Minister and a conference. tor this 
very purpose, has ban called to meet 
in Bangkok «n the IMh of August. Alt 
the countries have agreed to sHmd. 
But 1 understand that than will 1* 
out absent**India.

According to the FIX rsport ol 1Mb. 
June, the Malaysian Premier, rsply- 
tag to a question in his legislature, ia. 
reported to tan MM:

Mr. Chagla had promised to
send me detailed of Ida proposals,
but so far there are no new deve
lopments.

I hope that this report is out-of-data 
and that some development, taking 
stock of our common plight, ia afoot 
My hope stems from the fact that an 
bon. Member  from  the  Congress 
benches, Maharaja Manavendraslnghji 
of Tehn- arhwal. speaking in the 
Lok sabha last Saturday, was bold to 
advocate some form of collective, re
gional security for the countries of 
South and South-east Asia. We on 
this side of the House wholly and 
wholeheartedly welcome this sugflM- 
tion from the overnment benches.

Weakness added to weakness will 
not of course make for strength. We 
must certainly  harneas our own re
sources and our every strength. We 
must not allow ourselves to slide into 
dependence. But we are in no posi
tion to spurn the preferred help from 
any quarter Our present  resources 
and strength are not adequate, alas, 
to meet the Chinese challenge, possi
bly a nuclear challenge, which, when 
it comes, may come suddenly. Our 
regional  security  will  have to be 
underwritten by those who share our 
apprehensions and our silms, the con
tainment of China, and who have the 
means which we tack to make their 
pretence  and their deterrent power 
felt.

Sir, I hold no brief tor the grant 
countries of the West. I hold a brtat 
as we all do, for India. Is not our 
rapid  economic  development,  our 

material prosperity, the Brat concern 
of every Indian and of every political 
party? Is It possible that we can 
pursue this urgent common afaa of the 
whole natian. If  good part o( «W 
available resources an to be 
for our mere defence, a task nr adkidr 
we know them to be tmequal W
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-quateT Mr, what I am proposing, and 
pmpotfng wanUjr, to net a total 
wwtial of tha overnments potter.
I am only proposing soma kind of re
gional aecurtty arrangement trideh is 
able to (ay to China. Said enough: 
Thus ter and no further.

The Prime Minister yesterday asked, 
with whom should wc align ourselves. 
Shri Nath Pai alio referred  to  the 
came question aarlicr today. Had aha 
xead the order paper, she would have 
formed the ana war in the cut motion 
No. 86, moved from this side in which 
we have suggested the countries with 
which we should be aligned. By your 
leave, I shall read out the namta of 
those countries; they are: Nepal, Cey
lon, Burma, Thailand, Malaysia, Singa
pore,  Indonesia,  South  Vietnam. 
Philippines, South Korea, Republic of 
China, Japan.  Australia  and  New 
ealand.

I put It to the overnment that if 
we are to retain our hard-won Inde
pendence. with honour and  without 
blemish, the least that they can do is 
to employ every device they can  to 
preserve our territorial integrity and 
to guard it against encroachment and 
further annexation

Sir, one more point  and I  have 
-done. This was an issue which  my 
hon. friend Shri Masanl was anxious 
to submit to the House last Saturday, 
hut he was prevented from doing so 
for want at time He mentioned the 
welcome change that has now come 
about in the relations between  the 
United States of America and Russia. 
The whole attitude of Russia towards 
tha last of the World has undergone 
or is undergoing a happy change. She 
is ao longer Olympian or didactic in 
her attitude as in the past But it is 
regrettable that aha has not given up 
her active interest in trying to  In
fluence the interna affairs of this tri* 
endly country

During our elections, the  Soviet 
Badla, fan and Progress  carried 
oq m active propaganda against tha 
fea*. Shri llenrjl Desal, Shit  PatU

and fihri Rajagopalachan. It natural
ly boasted those it considered nearer 
to its own line of thinking. Sir. It has 
been reported that more than 10 mil
lion dollars have been spent by Russia 
In India for  publicity  intended to 
sway our politics and our public opi
nion. 1  command to the persual of 
hon Members a book by Mr Pater 
Sagar, Moscow’s Hand in India Mes
sages for the Indian press came from 
Moscow and were relayed by  their 
Embassy in Delhi. The book I  have 
mentioned cites  intelligence  reporta 
and gives photostat copies, establish
ing that these despatches were typed 
on typewriters in their embassy Thu 
is surely a  serious  matter.  It is a 
breach of the third country rule The 
hon Minister of  External  Affairs, 
replying to a question in the Rajya 
Sabha during the last session, said 
that he had asked the Russian embassy 
about this, and the embassy had dis
owned any responsibility. The absur
dity of such a bald question and tba 
good sense of the answer  need  no 
comment

Sir, the small countries of Ceylon 
and hana have had the courage to 
expel journalists and diplomats who 
have tried to influence their internal 
politics We respectfully but strong
ly commend  their  example to  the 
overnment of India.

The Minister at  Extermal  Afaba 
(Shri M. C.  Cfcagla):  Mr Deputy-
Speaker, Sir, the external relations of 
every country must be based on cer
tain principles, and these  principles 
must be accepted and adopted, taking 
into  consideration  the history, the 
culture, the traditions of that country 
and also the national interests, security 
and integrity of the country. Foreign 
policy is the policy which imp’ements 
these principles I agree that  these 
principles must be kept  constantly 
under review. They are not immutably 
and when the principles are found, 
not to confront to national interact̂ 
not to conform to the security of 
country, not to conform to the inte
grity of the country, than tM 
pies must be changed. Bui 1
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Shri M. C. Chagla 
mit that the principle of non-allgn- 
aunt has been basic to our policy.

My friend Shri Nath Pai, 1 think, 
father inappropriately used the  ex
pression that non-alignment has be
came a sacred cow  This js a well- 
known English expression, but it  is 
not at all applicable to India   The 
cow i« very sacred to this  country, 
and if he means that non-aligment 
is a sacred cow. m  that sense, I 
accept it, but when you look at the 
results of non-alignment  since  the 
freedom of our country, you will agree 
with me that it ha* been the right 
policy.

It is flattering «hat (hose friends of 
mine who used to attack us for pur
suing a non-aligned policy are now 
quarrelling »ith us for depaiting from 
IL There can be no greater tribute to 
tba policy of non-alignment than this 
»yp« of criticism from the  c ppositc 
tenches.

U fen.
We were almost the hist country to 

propound this doctnnc I think  the 
greatest contribution that our  late 
Prune  Minister  Jawaharlal  Nehru 
made to political thought was his con
tribution with regard to the doctrine 
tf non-alignment. At that time, may 
I remind the House, ours was a voice 
in the wilderness. Let u«  remember 
what the famous and notorious Ame
rican Secretary of State Dulles said 
abeut non-alignment which he mixed 
up as many hon. members  opposite 
bm done, as I shall presently show, 
•nil neutrality He said,  neutrality 
was immoral. He could not  under
stand any country being non-aligned. 
AwwwWng  to  him,  every  country 
JlfaH belong to one bloc or  the 
4Mr.

the beginning of our indepen- 
de*r«, the world was polarised bet- 
areen USSR and USA. Dr. Swell is 
rl̂bt b> saying that that polarisation 
ft earning to an and. Let us cast our 
mind back to thoae years when the 
world was polarised between  USA 
and USSR, the alUaa tt USA and the 
alBes of USSR. Today At SftuaUon 
h changing. But la those day*. It re

quired eourage, Indspantanre, a aaaae 
of confidence in one’s own country, 
not to belong to either of those two 
blocs. It was very difficult and  yet, 
India had the courage and the state** 
manship to refuse to be Inveigled into 
one bloc or the other. Becauae of our 
refusing to Join the USA, the  USA 
armed Pakistan,  because  Pakistan 
joined the SEATO and CENTO.  We 
said, our people are a determined peo
ple. we can rely on our own strength 
and we will not loin either of  the 
two blocs merely to receive  arms. 
Throughout this time, we remained 
fnendly with both the blocs. Non- 
alignment did  not  mean  that  we 
should show any  hostility  either to 
the western bloc or to the  eastern 
bloc, because one of the  inevitable 
concomitants  of  non-alignment  is 
peaceful co-existence. It flows logi
cally from the doctrine of non-align
ment While we believe in non-align
ment, we aim bolieve in maintaining 
friendly relations with all countries 
and all bloc* There is nothing more 
difficult than the art of living toge
ther It is <> difficult art

Shri Pllao Mody: He  is talking 
about the Mmistiv.
Shri M. C. Chigta: Mr. Mody  is 

learning to specialise in interruptions. 
I hope he would get up and make a 
speech, rather than sit and interrupt 

Shriaa I Tarkaahwarl Sinha (Barh): 
ou invite him and make him your 
salesman. That is what he want*.

Shri M. C. Chafia: There is no art 
more difficult than the art of living 
together. It is difficult among indivi
duals and within a family. It is diffi
cult in a nation It is even more diffi
cult in the international field. We are 
trying to practise that art domestically 
and internationally. Our principle of 
secularism is based on the same prin
ciple. In this great country, a coun
try of diversities and different reli
gions we have tried to live together. 
Throughout these yean,  we  have 
tried to live together internationally.

The icene has changed. Today,  aa 
has been pointed out by Way oMffr* 
kars, then I* • detent* bsfw t fee 
two bfcos and they do not want atttaa.
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VfeaiMwit kM been a process of 
miatl  dissolution  Of  bloc*  like 
SBAXQ, CBNTO, even NATO and the 
Warsaw Pact They we *11 in the pro- 
om of dissolution. With the detente 
between  tbese two blocs,  the ne
cessity for alliance* has largely dis
appeared Therefore, I laid the scene 
baa chanted

What doee non-alignment mean* I 
am sorry tbat there is a tendency to 
uie that word as if it were lynony* 
mo us with neutrality My friend, Mr 
lladhok. did the same He said, we 
were not non-aligned in the dispute 
between Arabs and Israel What he 
was really meaning was, we  were 
not neutral Neutrality and non-align
ment are entirely different  concepts 
It is very necessary, in order to un
derstand the overnments policy, to 
realise the  fundamental  distinction 
between these two concepts. Neutra
lity is passive a withdrawal from the 
world outside into our own shell a 
folding up of our tents and going into 
isolation Non-alignment on the con
trary, is positive and dynamic Being 
non-aligned, we have the indepen
dence to judge world events on merits 
and m accordance with our own na
tional interest  Therefore,  whatever 
decisions we may arrive at, they may 
be right or worng, you may agree with 
them or not you may criticise them or 
may not criticise them, but there is 
thi, assurance that  our  judgments, 
our decisions and poiciea are inde
pendent and not pressurised by any 
power, they are not arrived at because 
ue belong to some bloc or because 
ne are the allies of some country 
It is a matter of pride to me and it 
should be a matter of pride to every 
member at this House that when we 
look back and think of the contnbu- 
t on tbat India has made in 20 yean 
>n international affairs  .

Shri i. ft. KrifAaai ( uns)-  ou 
have tat 14,000 square milaa.

M  M> C. OM0K  I have greet 
respect fbr tbe Aeharya.  I did not 
interrupt him whan he waa speaking

krl Mam fab  He is not inter

rupting *» k   cwroctlng you.

Shri Bal la| Madbek: ou are 
the spokesman  of the overnment 
We expect a reply to the points we 
have raised. We know your  stand 
(Interruptions)

Mr.  Depaty-Speaker:  ou  must 
have a little patience  He has got to 
give the background of the  policy 
He is within his rights in doing so

Shri M. C. Chagla:  I vividly re
member the year 1946  when India 
sent its first really Indian delegation 
to the UN  It was selected by  the 
late Prime Minister Jawahailal Nehru 
I had the honour of being a member 
of that delegation  It was for tht 
first time in the UN that the voice 
was raised against  apartheid   We 
condemned the policy of South Africa 
and that resolution was earned out 
bj one vote although it required a 
two-thirds majority in a House of 5* 
members  I make bold to say that 
since 1946, India has raised her voice 
constantly, continuously, emphatically 
and unequivocally against colonialism 
against apartheid and in favour  of 

peace

Shri Banga (Srikakulam)   What 
about Tibet*  (Interruptions*

Shri M C. Chagla: We hae (ought 
battles in the fOrum of the UN and 
in other forums too

Therefore, Sir when I heard Shu 
Nath Pai’s speech this morning  I 
admired his eloquence and wit but 
it was a poison dagger with  which 
he tried to stab the Prime Minister 
and my own humble self  But I said 
to myself these rare qualities might 
have been used for a worthier -ause 
he could have used these qualities to 
praise this countr> to rtght the ene
mies of this countrv to point out to 
the world how verv often India had 
been misunderstood  Sir I h* e 
on these Treasury Benches for  tne 

last four years 1 h.xe ̂  
tar assassination in many manitesta- 
tions. I have seen the chapter M- 
sasainaUan of Ministers of Members, 

of institutions  Today l.lw  hefd 
with i"* * and dismay the character



aatta do. (in*, of   jult is, i«7  tzurm Atm)   ttft*

Shri M. C. Ch«<l* 
assasnnsttnn of our country indulged 
in by Shri Nath Pal (tnterrvptkmi).

Mr. Defnty-gpeaker: Order, order. 
.Pleaae resume your seats,

Shri NMh Pal: No,  no. He will 
not be allowed to continue. He should 
Withdraw hil words.

Mr. Depoty-Spesker:   ou  may
disagree.

Shri garcndranaik Dwivetfy (Ken- 
drapara):  He will have to withdraw 
his words.

Skri Nath Pal:  He will  have  to 
withdraw every word that he said.

Mr. Depaty-Speaker:  I may  tell 
-Shn Nath Pai that nobody disturbed 
him when he spoke. (Interruptions).

Shri Nath Pai: The Prune Minister 
disturbed me.

Mr. Deputy-Speaker:  She  only
-corrected your statement. There was 
no disturbance from anyone on this 
aide.  (Interruption*).  Order, order. 
Please resume your seats. If any ob
servation that the hon. Minister has 
mub js found to be objectionable or 
which is not borne out by the state
ments made in his speech by Shri Nath 
Pai. he will be within his right to ask 
.* question.  (Interruptions).

Shri  H.  N. Mnkerjee (Calcutta- 
North-Bast): Sir, 1 rise to a point of 
order.

Mr. Depaty-Speaker: Please  ask 
your colleagues to resume their seats.

Shri  H. N.  Makerjee:  Sir,  my 
point of order emanates from  the 
basic rights of the Chair in regard to 
regulation of the debate. Sir, I wish 
to tell you I for  one,  personally 
âakfoc, disagree with very  much 
of what Shri Nath Pai has said, but 
that is a diSsrent matter when  a 

of overnment says in re
gal* to another Member of this House, 
whoever ha may be, and Shri Nath 
Pal is Shri Nath Bai-4hat he has 

the character assassination 

«f hi* country, It to a kind of accusa

tion which got* tgainat tha grain toi 
evwy sense of the term, to to agaiatt 
parliamentary propriety. it to oatfiag 
a slur on the patriotic character of an 
individual Member of this House.  I 
differ from them on so many matters.
I shall never take lying down a charge 
in regard to me as having character 
assassinated my own country. Foot
ling*, little creatures on this side or 
that do not matter, but my country 
nutters and character assassination" 
of the country is an allegation which 
has never been heard in this Parlia
ment, which can never conceivably be 
pronounced in this House.  I plead 
with you, Sir, to see to it that this 
kind of observation is not allowed to 
pass muster, and I request the Leader 
of the House to intervene and  aay 
something,  something  acceptable, 
something with some little sense be
hind it which she never does.  She 
should do something about it  (In
terruptions).

Mr. Deputy-Speaker: I cannot al
low a discussion on this. I will listen 
to hon. Members one by one. Please 
say what you want to say in one or 
two sentences.

Shri  Kang*: Sir, I need not  say 
anything more. 1 agree entirely with 
what my hon. friend, Shri Mukerjee 
has just now said, that it is wrong on 
the part ol the Minister of Foreign 
Affairs to have made this charge, and 
I hope that he would have the good 
sense to withdraw it.

Several ben. Members: No, no.

Mr. Depaty-Speaker: Order, order. 
At least on this side hon. Members 
should resume their seats.

aft

g* swm  1TTT   w* | » iw 

it fiwt irtf  ̂ iQi 

<qpr %»r *

*>r»mpt t i hrwffr

| I 9WK & WM>W - Wfr I* &

iw ̂ fipr %
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•KgST | fir *StfWT

«mrfr | $*rrfr hrefttr,

fraw t 4imfw tt wit $ i 

mfh*  5» «nPfhr

* W  t  * 1WT WPfa VT5TT 

f  «rtr HnhrvrTTj frfsr fnaff 

tpww fipn arw, rr tot vt 

*m fim  an*  •

ft nj ftpw («j»k) .  im wptt 

•ft W w | ft; vt ?ni%?i!fT  ̂

*tf»r |ftr̂ *r?̂ r    ̂im 

»f>  UTsrre vtr%  fwffom

f 1 rr ffTTR ̂ «rgt «i) <tawwt

fip srfvr, ??T. F7TTT tffr

n«5 *r *r f*f«rr ^ f, sirfcr tt*? 

w arm ft 1   Sf stc aw s«ht ̂  

ft Tf VtlVg **nf% ftftf «TffTPS?

% 3wr  jpTTT #  $ ̂  wfr VT 

w«rrar   y 1

Shri  J. B.  Kripalani:  Sir,  the 
whole thing u very simple. The mis
take that has been committed is to 
identity the overnment  with  the 
nation  overnment is not the nation 
When we criticise, we criticise  the 
overnment, we do not criticise the 
nation.  I hope the Foreign Minister 
will have the courtesy to withdraw 
these words.

Shri P. Kamamurti:  Sir,  I  may 
disagree with Shri Nath Fai on many 
questions and it is open to the Min
uter to say that  Shrl  Nath  Pal’s 
speech will do harm to the country. 
But what he has said is that it is cha
racter assassination of the country, 
which is a subjective thine.  When 
you say character assassination it is 
not the interpretation of the speech; 
it Is something done consciously and 
deliberately that is the meaning  of 
the term  character  assassination. 
Therefore, it is an allegation that he 
has deliberately assassinated the cha- 
lactar of the country.  This la what 
It means. tlUNlore, I hope the Mln- 
bto undtoritmili the implications of 
the wxffds be used. He i* free to 

142S (At) USD 7.

differ from Shri Nath Pai’a speech aud 
lay that this speech has done harm 
to the country. That is his own look
out and that is a different point But 
here a deliberate, subjective motive is 
imputed to a speech, which should 
not be tolerated. The Minister must 
understand the implications  of  tne 
words used by him  So, I would re
quest him to withdraw those words.

Mr. Depaty-Speaker: I wanted to 
be clear on one point. The unage of 
the nation, which he meant, must be 
distinguished   from  . . (Interrup
tions).

Shri Sttrendranath Dwivedy:  Sir,
sitting in that Chair it is very highly 
objectionable for you to say this. Let 
us see the records.

Mr. Depaty-Speaker: He has not 
completed his sentence   He meant 
the image  Do not make a mistake

Shri Bel Kaj  Madhok: Sir, it is 
not your job to interpret them

Shri Snrendnmtth Dwivedy:  ou
are not  concerned  with  what he 
meant.  Sitting in that  Chair,  you 
must behave yourself.  ou should 
only regulate the  House  properly. 
ou should not interpret the state
ments of  Ministers . . . (Interrup
tions)

Mr.  Depaty-Speaker:  The  hon 
Member should also behave himself

Shri Snrendranath  Dwivedy:  I
submit again that the Minister  has 
used words which are highly objec
tionable . . .

Mr. Depaty-Speaker:  He  meant
the image of the country, the coun
try’s image.

Shri PiakaA Vir Shastri (Hapur)- 
Sir, on • point of order.

Mr.  Depaty-Speaker:  I will give 
you an opportunity later  There ia 
no point of order now. I have called 
the hon. Prime Minister.

aft airmfrrwA :   ̂  

trrr Vf   »rrc



T2fl7   *W<n- f   JUL 18, 1MT  Sztcrntl Affsin)  1>688

ttftmimOr nrpftj 

wnr  wfftt  »rfr fw « ynn 11 «ttt 

xw  jiff Trtsvr rr frff

twt   vtfcrfr.......(«qnm()

wrr   vfwr -rvrfa srrer 

ftp Soft wft   ^wr «t 

frtfiR %m  nr  wff tt  tw( 

«r.....(wwpt)

Mr. Depaty-Speaker: I never did 
that. I only said this is what he was 
going to say.

wnwiT swft :   <rr #sr

vftHiKfon 

snfNr «rV *w«rr   Ter̂ «fV

fc w fr ot<t vt t  i   fw t *rsft

I: snaar r̂pretvm  ft ftrdf-

«r& »t  $«ff  | nm M firtw 

inft  % to  t  tt fw trw  w   tw 

jff * nV* *t *zn»r  i f ̂ rr f ft? 

W mr % 3rTr wra aniwr *rfaA

f* WTT Tt flfoWTT $ ITT ?flf  |

Shri Sorendranath Dwivedy:  Sir,
you an forgetting that you are not a 
Member sitting here with us but you 
are occupying the chair of the presid
ing officer.

Mr. Depaty-Speaker:  I will  give 
By ruling.  I have not defended the 
Statement that was partly heard, by 
Xtyieif at least He has not complet
ed his sentence. What I felt and said 
was, there is distinction between the 
image of the country . . . (Interrup
tion!). Now I call the Prime Minister.

hrimatl  Indin  aaJhl:  I have 
bean trying to get up ever since the 
excitement arose here, but so many 
peepia were standing and there was 
So much noise tbat it was difleutt to 
»it» ngmU clear.  All 1 want to 
say is that I am sure Shri Chagla did 
not mean to cast any personal reflec
tion on Shri Nath N, or any hon. 
Mamber of the apposiHsn . . . (*»- 
tsrraptione).

An hen.  Wimtisr: Why is shri 
Chagla not speaking?

Shrtanati  Indira  Candid:  Shri
Chagla can certainly speak far him
self.  But  several  hon.  Member* 
shouted that 1 should say something. 
Now, make up your mind whether you 
want me to say something . . . (in
terruptions). 1 really wanted to say 
on behalf of the overnment that we 
do not want to cast peraonal reflec
tions on anybody, although such re
flections are cast on all of us, not only 
as members of the overnment but 
even as individuals and members of 
this hon. House.  But,  nevertheless, 
even though this is true, we ourselves 
do not wish to do that sort of thing. 
Now, while I do not want to inter
pret what Shn Chagla meant, I  am 
sure he did not mean the words he 
used in the House as the  members 
have taken them.

Shri Surendranath Dwivedy:  Let
him withdraw his words.

Shrlmati ladira andhi:  But you
do not give anybody any chance to do 
that.

Sfcri Serendranath Dwivedy:   Wc
are happy the Prime  Minister  has 
clarified the position.  Now, let  the 
hon. Minister withdraw those words.

Shrlmati Indira andhi:  I do say 
that the hon. Members ahould not get 
so excited.  One person can get up 
and say something. Then the Minis
ter should be given a chance to reply. 
But, one  after  another,  everybody 
starts shouting and it becomes  very 
difficult for anybody to intervene or 
clarify.

Shri M. C. Chagla: 1 do not wish 
to Impute any motive to Shri Math 
Pai or any hon.  Member  ef  the 
apposition. It was far from my in
tention.  I did not suggest, far tnm 
me was it to suggest, that any hon. 
Member opposite is less patriotic then 
a member on this aids at the Hstan. 
I only intended never Mind whet I 
bad intended, if Shri Watt Pal and 
other members  of  the  Opposition
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bitrtr Mm this «sprN>tni I mad to 
art Ihdhok hu iu|- 

I certainly withdraw It.

Sir, 1 hope what I an going to say 
ntrt will not b« objected to as jn 
•IV way unparliamentary, because I 
am including moit of us  in  that. 
TO»»t I was going to say «u this, 
that it it our national characteristic, 
it has become almost our  national 
characteristic to denigrate oursehes, 
to run ourselves down, not to  see 
•By good in us  We leave it to the 
outsider to discover what u good in 
us. Many foreigners have come and 
told me in admiration here and out
side what progress we have achiev
ed, what we stand for but  we  run 
ourselves down, m season and  out 
of season.  It is really sad that this 
should happen. I know it may arise 
from a sense of modesty or perhaps 
from a sense of philosophic outlook, 
tut I think occasionally we should 
And something good in ourselves

Shri J. B. Krtpatai: We see  it
from inside; they see it from outside

Shri M. C. Ctagta: shri Nath Pai 
saidI hope I am putting it correct
ly, because I am saying it only from 
my notesthat our influence was at 
ita nadir and our prestige was at its 
lowest I have just come back from 
the United Nations and I want  to 
»**ure this House that India should 
M proud of the honour and respect 
in which India is held in that orga
nisation.

Shii Bal KaJ Madhok- I wish it
is true.

Shri M. C. Chagta: It is true  I 
nave teen it for myself. If the hon. 
Member will go there, he will see 
it for himself.  The non-aligned 
countries and other countries  lex* 
up to India for guidance and leader
ship.  They look up to India at an 
elder brother and if we axe living 
guidance and leadership they are 
pwparad to accept H. et, here we 
«re saying that our influence is sUd- 
ing and we have lost mi prestige in 
tha tetancttawa wwM.  Shri Nath 
Ad «M «wt t»* have MfttoM fee

importance of the United Nations. If 
any country has tried to uphold the 
dignity, the usefulness and prestige 
of the United Nations, that is India. 
Even in the last ensis, I shall point 
out as I go along, India did her best 
to see that the  influence  of the 
United Nations wss in no way re
moved or reduced  The Secretary- 
eneral has the greatest confidence in 
India, the Secretary-eneral consults 
Indias representative very often. We 
have supported and cooperated with 
Secretary-eneral a* various stages of 
this unfortunate conflict To say that 
India is reduced to the level of im
portance is defamatory of the overn
ment, I will not s«y of the country

Mr. Nath Pai also said that India 
has failed to uphold peace. I shall 
again prove, through  documentary 
evidence I have, the  steps  which 
India took from time to tune and 

from stage to stage in this  crufts 
which will satisfy the House, that all 
along we were trying to ask  both 
the parties to exercise restraint

Shri Nath Pai: ou aggravated it

Shri M. C.  Chagta:  My friend
talks in the air, I have got the do
cuments to prove that

Shri Nath Pai: I talk from  niy 
heart; you talk from your brief That 
is the difference

Shri M. C. Chagta: Mr  Nath Pai 
also said some  unflattering  things 
about my going to visit the U.A.R 
and ugosolavia this ev-iing. I am 
surprised that Mrs. Pand 1 also should 
have said the same thing  I am really 
surprised she with her  knowledge, 
vast knowledge of diplomacy of inter
national affairs, should have actually 
said that I should not go to gather 
Wisdom from President Nasser and 
President Tito and that they should 
come to us to gather wisdom from us.
I am really surprised this.

bet us see what has been happen
ing. Just before Mr. Kosygin
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IShri II. C . Chalia] 

toN-York, ha .-mt ud •w Jlre.. 
lldent Nauer 

111r1 Naa Pal: Be did llOt .-you. 

An X. C. ~  The Pnaldent 
ef the USSR -. llOIIIUitinc re ~ 

dent Nauer while tbe United Natloal 
Aaembly was ••tt•na 1n New York. 
lmponant Ruulan o8ldaiJ all4 Millil-
ters had bem vwlliq President 
Nasser. Pret1dmt Huser sent his 
Spec:tal n ~~  to meet •.hi! Pnme Ill· 
n!Stl!r. Presideftt Tlto Mill his Speelal 
J:avoy to meet the Prime Minilter. 
This .., a return VJSll to the U A .R . 
;md to Belcrade SH the a1tuat1on In 
whK"h we 1\nd outaelves today The 
Uruted Nohuna •s dl!ac:llodll!d. the 
Sue7 Canal '' clOMd No compromue 
ll!em• to apPI!ar on the horlzon. lt 11 
t ime ro r u' to ('(Insult people who are 
vitally Interested In thee matters 

SUI 8al a.J .....-: Do you want 
to meet Jlr Z.hltol! You meet Pr-. 
aideftt N_, and Mr. BabkoJ and try 
to brinl them ~ 

lllt M. c. Clt.llla: Whf'fl I was 1n 
N-York, Mr. E&hkoJ came to 1M 
me, l aaw him and I heard his po1nt of 
1riew for ~ hour I am ac:ce.lble 
tD eftrYboctY: I do not shut my eua 
tD any ude. We have often ~ told. 
why don' t we keep quJet; bow dOI!I 
Wat Alia ~ us; how e~ VJet-
um eoneem ua; how does th11 
country or that eountry COIII:Wn ~  

Let ua aot forpt that India ll a ll--
111r Of tM !lle\II'H)' ODW'Itll. M a 
~~e er at tM leew\ty Counc:ll, It 
... - to NVIeW and pus judiiMftt 
• world ewntl. Ia It aua-ted tNit 
• a ._.... Of tbe s-uritT CoundJ 
• lhoakl tab nO lllltft ol what ll 
..,, IIJII In cWI'er'ftat .. rts of the 
...,...., lntlllltee. •ar-IOn. bl'deh 
ef faltb or canN-ce. ~  «'Dlo-
.S.U.. an aD the GODell'll cl IDdla 
Mel .m .,_.,. N1D11a 10. I Walt It 
I. WTW11 ,_ .,W, to liT that 
Jaclie aliMIId .a.p ...-wMD ~ 
are hQU 1 "'II ,._.. CIID k oar 
jud .................. OIII'IP-
,......... 1 ............... .. 
the .... .., ,..,.. .. ... .we. 

........ Ja tJale -teat _ ........ 

... b7 ll1illf tlaat ....... ., ... 
noa-allpecl. s1thouP cnar Wtn A-. 
polJq w• -cUetaW U' ., ,..,.. 
-It wu our own ~  ~ 
we eouJcl not NDaia DMdnl W'e W 
to .,.. jucllmet IID4 1.& Ia far .... 
lfo---..tt.r I ha ........ 1M r f ~ 
-to judp whether - 'ud!IIDIDt .. 
rlf}lt or wronr. 

Let Ul ftm - to the --Im-
portant quatioG GD wbk:h Ule a-
baa taken up web a 1troq .usta111 
about llneli ~ x.t aa ... 
what Presicllnt de Gaulle 1871. 

Aa blla Memller: 
know. it. 

SJuol Ill. C. Clullta: On June 2. a 
statement wu llsueod In tha name of 
Pra\dent de Oaull• after a 1\'acb 
Cabinet meetinl In which it -
aated that the e ~ wludt il the 
J!rst to use arms, WblChever that be. 
... 111 rwither have our approval, tbat 
11, the Frendl Gover-nment'a ~ 
nor Freneh auJII*'l. 

In another ataWm.nt Issued on die 
!2nd June, after a ~ ren  Oabbtel 
neet.ln.. President cle <Iealie llid: 

"P'ra11ce t'CIDclaaull ~ ol 
boatlll&e b7 I ..... L,. 

'l'bat Ia ~  de Gaulle'a view. 
'l'bat il not all. Let u. COllie to the 
paper whidl 11 very clev to the 
hearts of many, the Amerillan pub-
licatiOn, uae nme. It aan: 

'Cllr.el ~  bothe!1! to _,-
any lon,.r that lt atal1ed lhooUJC 
lint On the claT before tJM cu-
opaftecl up, the 1-u CalliDIIt 
met ~e  &o ~ ~~ ~ 
to lawlcb a PN•-.pll.. alta 
Wore the ptherin& Arab 11'111111 
~ r  Jlr. AI* Dan ....... 
for furtber cl&p1oalltlc ~ 
n.t.ne. Jllnlatlr llr. DaJa ... 
.utec1 IMt the ~ of. the aaU. 
OOI&IclDG& ......... * 
DII)Wl ............ .. .................. ftlllt., 
ll to 1 ....... ...,....,. ... 
_. ., a. lift. ... P'JI SA" 
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Bin ig tt* evidence of 2 coApliWly 
detached objective witnesses,  Presi
dent de aulle and an American pub
lication like the Time.

Bhri J. B. Kityalanl: There is no
thing In what you have quoted.

Shri M.  C.  Chafla:  Then.  Mr. 
Masani said, in the course of hi# in
teresting speech, that we are isolated. 
Mr. Nath Pai said that we have lost 
our influence and we are isolated. 
May I for the  information  of the 
Hbuae point  out which  countries, 
apart  from the socialist bloc,  apart 
from the Arab bloc, voted  for the 
non-aligned  nations’ resolutions?  It 
is very revealing.

Shri M. B. Masani (Rajkot) I re
ferred to the Soviet Union’s resolu
tion.

Shri M. O. Chaffla: The basis of the 
non-aOgned nations’  resolution was 
the aggression committed  by brad 
and the resolution  wanted Israel to 
vacate the aggression, to give up the 
fruits of aggression, and to go back 
to th« line of the 4th  June  from 
where they started, tt is worth see
ing who voted with us.  Were we 
alone in the camp? Were we isola
ted or was there a large volume of 
world public opinion on  our side? 
Look at the countries who voted with 
na, Spain, ugoslavia,  Afghanistan, 
Burma, Cambodia, Osmaroons, Ceylon, 
Conga Cuba, Cyprus, France, reece, 
Indonesia, Iraq,  Japan,  Malaysia, 
Mauritannia, Nigeria and Pakistan.

Shri J. B. Kripalaal: They are all 
our friend*.

Skri M. O. Cfcagla: That was not 
the point that I was making.

Bhri  Flloe Mody:  We  have  no 
friends. That wa* the print

Skri H, C. Chafla; There are two 
significant and Important fasts about 
the Israeli aggression to  which I 
wanted to dm tha attention of the 
Boose.  The Bouse will nmbar that 
Fwridant Math told VrmMmtt 
Nmmt Hat he   tt eaad Visa
0----»«---* »---------- A.. ----rnHni IHIBipHlf w  QQORF WUB

him and the  reply that  President 
Nasser gave was that he would not 
like to receive Vice President Hum
phry, but he would send Us  Vice 
President, Mr.  Mohiuddin, to meet 
President Johnson to discuss the ways 
and means of settling this problem. 
Vice President  Mohiuddin  was to 
have left for the United States on the 
5th June and before he could leave, 
before he could confer with President 
Johnson, Israel struck the blow.

The second important fact to which 
I wanted to draw the attention of the 
House is that U Thant, largely at our 
personal initiative had gone to see 
President Nasser after the blockade 
of the ulf of Aquaba and withdrawal 
of UNEP.  They  were discussing 
ways and  means  of  settling the 
Aqaba problem; they were discus
sing how the ulf of Aquaba could 
be used, what would be the modus 
operand! within the sovereign frame
work of Egypt. While the discussions 
were going on, Israel struck the blow, 
which made any settlement impossi
ble.

It has been  said,  and  I  think 
erroneously, that a pre-emptive strike, 
a preventive war, is permissible.  I 
say that it is a complete violation of 
the  Charter; it  is not  open to a 
country to indulge in a pre-emptive 
trike or a preventive war, and the 
most that the advocates of Israel say 
is that this was a preventive war in 
which Israel indulged.

I was sorry to see a member of the 
Congress Party.  .

An hon. Member: Please address 
the Chair.

Shri M. C. Chagla: My hon. friend, 
Mir Manabendra Shah, compared the 
Israeli conflict with the Indo-Pakistan 
conflict. (Interruptions)

Shri M. B. Maml: He is right.

Shri M. C. Chagla: I am surprised 
at my old friend Bangs of course* 
Mr. Ibsani would say yes’cccopat- 
Ja« fee XBdo-Pklditaa eonffiet w«fr 
tt*  Israel conflict  In «yteg tide
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[Shri M. C. Chagla] 
does the House realise that we are 
eccepting the Pakistani propaganda? 
What does Pakistan say? Pakistan 

says that we committed aggression ... 
(I nterruptio.ns) 

Shri M. R. Masani: Our action was 
justified. 

Shri M. C. Chagla: I am telling you 
what Pakistan s•ays. Pakistan says 
that we committed aggression because 
we crossed the international line, 
taking the date of the conflict as if 
it was the date, on which we ~r e  
the 'international line, forgetting com-
pletely what happened before. The 
House knows full well what the 
facts oare. The facts are that infiltra-
tors were sent by Pakistanis to Kash-
mir. Then their Army marched to-
wards Chhamb, they wanted to rut 
off our life-line ttl our armies in 
Ladakh. It was at that stage that 
we crossed the international line and 
our rarmies marched towards Lahore 
and Sialkot. (Interruptions) How 
can you compare this with the Israel 
conflict? Did Egypt march her 
troops into Israel? Did she send in-
filtrators? (Interruptions) 

S]?.ri Piloo Mody: They blocked 
their life-line. It is the. same as 
sending infiltrators. 

Shri ;r. B. Kripalatni: What hap-
pened .before they fired the first shot 
(l'nterruptions) 

Mr. Deputy-Speaker: Order, o•rder. 
Th1s is not fair. They were patiently 
hearing this side. Now let the Minis-
ter be allowed to say what he has 
to say. 

Shri M. C. Chagla: I now turn to 
the pleasant subject introduced by 
Mrs. Tarkeshwari Sinha. I was sur-
prised to hear from her that no 
aggression could be committed be-
cause Israel ana ~ .. b ~ f  ~e in 
,:J. state of war. This is an astounding 
proposition to make. It means that 
as the Armistice had not been follow-
ed by a peace treaty aoco.rding to 
Mrs. Tarakeshwari Sinha, it was open 
to Israel to attack the Arab count-

ries oand this attack would not cuns-
titute an aggression. It is absolutely 
opposed to every principle of inter-
national law and international rela-
tions. Two countries stop fighting; 
they may have an armJ.stice; they 
may not have concluded peace treaty. 
It is not open, while the armistice is 
there oand there is no ,c:onflict going 
on, for a country to attack another. 

Shri Ranga: The closure of the 
Canal came first. Why is he forget-
ting that? (Interruptions) 

Shri M. C. Chagla: I am not for-
getting that. I am coming to the 
canal. Mrs. Sinha.. (Interruptions) 
has oa great deal Of eloquence, she 
has a very fine .. (Interruptions) 

Mr. Deputy-Speaker: May I appeal 
to the members tro keep silence? 

Shri M. C. Chagla: She pleads her 
case with very persuasive advocacy. 
But, if I may say so, there is one 
shortcoming once she has got hold of 
an idea, she fonldes it, she ploays with 
it, she nibbles at it, she does not let 
it go even after the idea has lost all 
its substance. One Of the ideas she 
has caug,ht hold of and which she has 
repeated on several 'Occasions and at 
several places is that the whole 
trouble is due to the first sentence in 
my statement. Let me read out this 
classic sentence which, according to 
Mrs. Sinha, has created the trouble. 
I will read and explain it. This is 
the sentence: 

"The creation of Israel has 
given rise to tension between 
Israel and the Arab countries." 

It is a fac11ll'al statement. Any one 
who knows the history of the Middle 
East knows the feelings 'Of the Arabs 
aroused by the creation of Israel be-
cause they felt that the Palestinians 
were driven out and the Jews were 
put in the place of the home of Pales-
tinians. As a matter Of fact, tension 
was creoated. But does it mean what 
it has been suggested to mean that we 
have not (Interruption) recognised 
Israel or that we agree that there 
should be tension. We have reeog-
nised Israel. ... (Interruptions). 
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Am 4m, Mmker: But no diploma
tic tlM.
8M M. C. Chagla: That if not the 

question. 1 am  only  saying  tbit. 
What is wrong in this sentence? It 
is factually eorraet.

The other part to which Mn. Sinha 
has referred is what I said in the 
statement about the ulf of Aqaba. 
This also will answer the question 
about the closure of the ulf of 
Aqaba being a casus belli 

This is what I said...

Shri Nath Pal: Why repeat those 
mistakes again and again?

Shri M.  C. Chagla: Because the 
point has beeq raised here constantly. 
We said only this:

News has been received of the 
UAR decision to close the ulf 
of Aqaba to Israeii-shipplng and 
to  other  shipping  carrying 
strategic  goods  for  Israel. 
So  far  as  the  overnment 
of India are concerned, we have 
taken the position as far back as 
1957 that the ulf of Aqaba is 
an inland sea and that the entry 
to the ulf lies within the territo
rial waters of the UAR and Saudi 
Arabia  We adhere to this view."

Shrl P. K. Deo: So, they can stop
it

Shri M. C. Ohagla: Two views have 
been  put  forward. Is the ulf of 
Aqaba within the territorial waters 
of the UAR’ Or Is it an international 
waterway?

Shriautl TaihariMrsH Sinha: May I 
give • personal explanation?  I had 
not referred to that  What I had 
actually referred to was the fact that 
Shri Krishna tan la 1M7 took a 
stand in tha fltnagal AanaUj that 
the Oeaanl Asaeafcly had no asm* 
petenee to dbciM We tern He did 
not go beyond that He Old art say 
any otfeer thing except this.

M  M. ft Otoufas 1M is not cor- 
teel 1 harm emMBy Mad 
mill TTilrtaa Ifitfa i|»nli

8hrintatl Tarfceshwari ginba: I have 
also read it I did not refer to it in 
any other sense except that in which 
Shri Krishna Menon had put It.

Shri M. O. Ohagla: Now, may I read 
out what Mr. Dulles had said about 
it in 1957, that is, about the ulf of 
Aqafaa.

Shri S. K. Taporiah  (Pali):  Let 
him read out  what  Shri  Knshna 
Menon had said.

Shri M. C. Chagla:  I take it that 
for some of my frienda opposite, Mr. 
Dulles Ss a .greater authority than 
Shn Krishna Menon. This was what 
Mr. Dulles had said:

I think that it is the fact that 
a  certain amount of shipping is 
or shortly will be passing through 
the Straits of Tiran; although I 
also think that it is important to 
get a decision by the International 
Court of Justice as to what the 
legal rights of the parties are.
It would be very helpful, I think, 
and it should be helpful also from 
the Egyptian standpoint to get a 
decision on that matter, and con
sideration is now being pven to 
ways and means of seeking an 
advisory opinion on that matter 
from the International Court of 
Justice... ’•

So, it is clear that on tha 26th March, 
1957, the Secretary of State of the 
United States had said that it waa not 
a settled question, and he had want
ed the opinion of the International 
Court of Justice

This is what Mr eorge Brown 
Foreign Secretary,  says tm years 
later in the House of Commons

"I am bound to say that there 
is a case which the Arabs can 
deploy; it is * oese which has not 
only plausibility but legality and 
force.".

Now. in the face of this, how cooU 
it be said that when Cgypt e gaefl 
her sovereign rights, which eirawil
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to her are sovereign rights, in claatng 
(hi ulf of Aqaba which ahe aaid wai 
within her territorial water*, U con
stituted a c<uui. belli for Israel? 
How could It be raid:

Shri M. B. Maaanl: Why did Egypt 
not go to the International  Court? 
Why did the use violence?

Shri J. B Kripalaai: Is there any 
prescriptive right in  law?  May  I 
enquire from the great lawyer whe
ther there is any prescriptive right In 
law?   When prescriptive right* arc 
extinguished, is it something that is 
Inimical to the country* Is there any 
such right in law’

Bhri M. C. Chagla: I know that 
prescriptive right is recognised by 
municipal law  I am not sure whe
ther there Is prescriptive right in In
ternational law

aft wq finri • ifrttfsfot aprrfr 

«gr  *gr <rt wr *t   | i

Skri P. K. Deo: What about Dar
danelles or ibralter’  What  about 
tha Panama Canal?

AM M. C. Chagla: Shri J B Kri- 
palani has said, and I was surprised 
to hear from him that kind of state
ment that U Thant should never have 
withdrawn the UNEP.

AM lUaga: He should never have 
done that It was the biggest blun- 
te.

flhri Pllsa Hedy: He should have 
delayed tt.

Arf Kaawar Lai Oapta  (Delhi 
Badar): Why Is Igypt agreeing to the 
parting of UN observers now?

M KC. Chagla: It is dear be
yond any doubt or dispute aad It is 
a anttar of raeord that tha UKfcP was 
loeeted in Egyptian territory with tha 
consent and approval of tlw OAR and 
when the consent and Qinml vat 
withdrawn, tkt CSV bad j» locus 
standi to he to Ipyt

1*99  D O- (Uin- f   JUL IS,

Skri laagki He should have con
sulted that Security Council.

Bhri M. C. Chagla: Shri Rangasaya 
that he should  have consulted tha 
Security Council.  It was not nacal 
sary for him to go to the Sacurity 
Council.  Shri Rang* seen* to kaoar 
more about the UN procedure  than 
perhaps U Thant knows

Shri Bangs:  I can tell  tha bon. 
Minister a little more about it

Shri M. C. Chagla: Let me satisfy 
this House as to what steps we took 
in the Security Council in order  to 
preserve peace  It was largely at our 
instance that U Thant went to sea 
President Nasser to tty and sea if 
some settlement could be arrived at, 
and we wanted the Council  to be 
adjourned HU he came back with a 
report  We felt that to have the 
Security Council without the presence 
of the Secretary-eneral  would  be 
like  enacting  Hamlet  without the 
Prince of Denmark.

Then, we wanted and this is very 
important a holding resolution to be 
passed asking parties to exercise res
traint  We actually moved it; it was 
not earned, but we said, call  upoo 
both parties to exercise restraint, let 
there be quiet diplomacy, let that* be 
a breathing spell. We were urging the 
Members all the  tune to accept a 
resolution of this character

Then, on the 9th June, Israel started 
hostilities against the Arab countries, 
and on the same day. we proposed a 
resolution for cease Are  and  with
drawal. On 5th June we did  not 
know how the fortunes of war had 
gone.  We did not know who  was 
winning and who was losing. But on 
principle we said that if armed oon» 
Sot broke out it was necessary tor tfcfr 
parties immediate to have a ooasa- 
fira and to withdraw.  This was tha 
resolution we moved on the Mi Jana.

UWmataiy ca tha Boose know, on 
tha 6th Jam, a staple cnaot <io mo- 
lutton was passed as a flntata* ttm 
ana the  smrgancy  nhIm. met

1967  iwsmil Again)  12J6»
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fen* m supported tha non-aligned 
raeohition on withdrawala?  W« sup
ported it because our view ia, and 1 
want the Houae to endoxae this because 
this la an important matter from the 
point  view of not only thia conflict 
but of the future, that no aggressor 
ahould be permitted to  retain  tha 
fruits of aggression, that no aggressor 
ahould be permitted to negotiate from 
strength derived as a result of military 
conquest.

Shri Abdul hanl Oar ( urgaonV 
Czcept China.

Shri ML C. Chagla:  The cease-fire 
resolution has mentioned oemse-ftre as 
the first step.

Shri Kan war Lai upta: What is 
the hon. Ministers  comment  about 

ChinaT

Shrl M. . Chula: And we said that 
both in logic and in sequence of time, 
the second step was to be withdrawal. 
We did not say that the other matters 
should not be discussed such as the 
navigation of the Suez Canal, the navi
gation of Aqaba, the recognition  of 
Israel, the question of refugees etc.; 
we said that all those should be dis
cussed, but flnt thing shojd come 
first, and the next step after cease
fire was the withdrawal of troops.

Now, may I read a passage from 
the statement I made in the eneral 
Assembly?  And I would  ask  the 
Houses endorsement of what I said 
there because, as I have said, it has 
important repercussions with regard to 
the future.  Thia was what I said on 
the question Of withdrawal:

Mr. President, we are second 
to none in desiring a return  to 
peace in the area but it must be a 
lasting one. It ia important for us 
to remamber, howwn,  that an 
enduring peaot can be aMblfcfead 
la *«t Aate and elsewhere only 
If in fids ’world My, we can all 
* together to eneun atotat 
adherenoe to certain bade values 
and fundamental jvtndplss <tf in-

I will attempt  to  summarise 
some of these cardinal principles. 
First, H is not open to a country 
to start a war merely because it 
feels that a threat to its security 
exists.  If it thinks that such a 
threat exists, the Charter pres
cribes various courses of  action 
open to it through peaceful means, 
and of course, it can come to the 
Security Council. But it is in the 
spirit and letter of the Charter 
illegal to deal with a threat which 
one State thinks is being held out 
by a neighbouring State through 
recourse to arms.

Secondly, no aggressor  should 
be permitted to retain the fruits 
of his aggression.

Thirdly, it is not permissible 
for a country to acquire territory 
of another State in order to be 
able to bargain from a position of 
strength.

And Anally  . .

and this is very important
. . . rights cannot be establish

ed, territorial disputes cannot be 
settled, boundaries cannot be ad
justed through armed conflict.".

*<j fiw# : tflr finr   *

fiWT WT t jfiWT % ?

Shri Bang*: Why did  he not sti
pulate a sixth condition or rather as 
the first condition that they should be 
prepared to  recognise  and  respect 
each others existence and territorial 
integrity?  Why did he not do that? 
Why do we accept continued belliger
ency on their part towards Israel?

IS hrs.

Shri M. C. Chagla: All that we say 
ia that first you must go back. ou 

remain in some others territory 

and try to settle your dispute throût 
mflitary force or military acquisition. 
Just see whet would happen. AS 
over tha world, then an bnAO 
disputes, in Africa, ia Asia. Anym
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[Shri M. C. Ohagla] 
going to permit a oountry to march 
its troops into the territory <>f another 
.country, sit tLght on it and then· say 
'Now negoti-ate; till you negotiate, I 
will not withdraw'. 

What is happening today in West 
Asia? The Israelis are there on the 
territories of the Arabs. 

Shri C. C. Desai (Sabarkantha): 
And will remain there. 

Shri M. C. Chagla: If they remain 
there, they are in violation of the 
principles of the Charter. What we 
are trying to see is to· prevent viola-
.tion of the principles of the Cha.rter. 

Shri S. Kundu (Balasore): Leave 
the Sinai Desert now and come to some 
other point. 

Shri M. C. Chagla: Another result 
of this, •as you must have seen, is 
that Israel goes on consolidating her 
strength. She has annexed Jerusalem. 
Their Prime Minister said the other 
day that she wants to annex the Gaza 
Strip. I do not. know where this 
matter will end. 

Therefore, it is of the utmost 
importance that there should be with4 

drawal of the Israeli troops (iinterrup-
tions) . I have •been told that this 
policy is not in consonance with our 
national interests. Fortunately, the 
_policy we have foll:owed in West Asia 
is in consonance with both right and 
justice and •also our national interests. 

Shri Balraj Madhok: No. 

Shri M. C. Chagla: May I point out 
~  our national interests are? It is 
absolutely necessary in our national 
interest that we should have a friend-
ly Middle East. It is a strategic part 
.of the world. It is the oross-·roads of 
tne world and strategically it is of the 
-utmost ~ r n e for India to see 
that we have a friendly Middle East. 
·We have trade of a hundred crore of 
rupees with the Middle East. 

Shri J. B. Kripalani: Is Israel a 
1)art of that? 

Shri M. C. Chagla: We have got 
50,000 Indians residing there ... 

An hon. Member: Much more in 
East Africa. 

Shri M. C. Chagla: . . . engaged in 
gainful occupation•.:; and professions. 
It is essential from our .point of view 
that the Suez Canal should be in 
friendly hands. It is essenti·al from 
our Sltrategic point of view that oil, 
which we import from the Middle 
East, should come f•rom countries 
which are friendly to us; and it is also 
in our national interest that the 
Persian Gulf, because of strategic 
reasons-I hope the House will under-
stand-should be in friendly hands. 

Therefore, as I said, the justice o:f. 
the Arab cause and our own national 
interest dictated the policy we pur-
sued ... 

Shri Bal Raj Madhok: Have you 
been able to make them your friends? 
Is Jordan your friend, is Syria your 
friend, is Iran your friend, is Saudi 
t&rabia your friend? Are they your 
friends? They are not going to be 
your friends. 

Shri M. C. Chagla: I am coming to 
that. 

Some hon. Members said that the 
friendship between Prime Minister 
Nehru and President Nasser was the 
•basis o:f. our friendship with Egypt. 
F'oreign policies are not evolved out 
< lf personal friendships, and the 
1 eason .wfh.y India stood by Nasser, and 
~ n  by Nasser, is because he repre-
fents in the Arab world certain forces 
'Vhich we must support. These are 
the forces of progress, of socialism, 
of non-alignment, of secularism . 

Shri Nath Pai: Saudi Arabia? 

Shri M. C. Chagla: As a student of 
History, Shri Nath Pai should know. 
1\Ie is resisting reactionary forces. 

Shri Nath Pai: Saudi Arabia is 
progressive? Jordan is progressive? 
Iran is progressive? 
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[Shri M. C. Chagla] 
Masani suggested that we should get 
under somebody or other's nuclear 
umbrella and we should sign the non-
proliferation treaty on the dotted line. 
Now; I disagree with both these pro-
positions. (Interruptions). 

An hon. Member: What did the 
Prime Minister say? 

Shri M. C. Chagla: The Prrm.e 
Minister said the same thing. I wislh 
to make it clear that a guarantee 
qepends upon its credibility not cre-
dibility today> but credibility when 
the guarantor is called upon to imple-
ment the guarantee. We do not know 
what the alignments of power might 
be after four or five years. Therefore, 
before we aocept a nuclear guarantee 
or come under any-body's nuelear 
umbrella, we have to consider what 
effect it will have on our defence and 
security. 

I think Shri Masani is also wrong 
and is not fair to our scientists w:hen 
he said that the nuclear gulf between 
China and India is so wide, and is 
widening every day, that it .was im-
possible far our scientists to bridge it. 

Shri Mr. R. Masani: I am afraid it 
is so. 

~ r  M. C. Chagla: It is not that 
we cannot manufacture the 'bomb. 

1Sbri M. R. Masani: Ask your own 
scientists. 

Shri M. C. Chagla: We will not 
manufacture the bomb as a matter of 
policy. I have great faith in our 
scientists, and if we determine upon 
a differe:{lt policy, our scientists can do 
what we ask them to do. I do not 
think Mr. Masani is being fair to our 
scientists. 

Shri Ranga: What about your ability 
to do it, money? 

Shri M. C. Chagla: As regards the 
nuclear treaty I gave an answer at 
some length in this House yesterday. 
I do not want to repeat it, ~  want 
to make this clear that the question 
of. guarantee should not be mixed up 

with the question of signing the non-
proliferation treaty. The .two ques-
tions stand apart. 

I will briefly deal with some other 
questions about China and pakistan. 
China's explosion of the hydrogen 
bomb has naturally added a new 
dimension to our defence problem, 
and we ~e to car efully consider 
what effect it is going to have on our 
defence strategy and also on our 
policy decisions. 

It is not right fOr me to comment 
on the internal, affairs of another 
country. '!1he cultural revolution of 
China is its own affair, but when that 
cultural revolution impinges upon our 
own security and threatens our secu-
rity, it is .but right that we should 
comment on it and consider its impli-
cations. There is no doubt that 
recently the Chinese note has taken 
on a greater bellicosity and a greater 
e ~ren  She is more and more 

intel'fering in ·the internal affairs of 
otlher countries including our own, and 
her whole attitude seems to be that 
she wants to subvert the governments 
of independent countries through set-
ting up revolutionary bodies in those 
countries with dissatisfied elements, 
seditionist elements, rebellious ele-
ments, so that the Governments could 
be overthrown. It is happening now 
in Burma, they are tJhr;eatening Nepal, 
Malaysia has 1its own problems, Indo-
nesia has its own problems. 

An hon. Member: Viet N am. 

Shri· M. C. Chagl<1: I will come t<> 
Viet N-am separately. 

In our opinion, the best way. to 
meet the Chinese threat is economie 
strength. We have to see that the 
So_utlheast Asian cQuntries are friend-
ly to us and are strong. W.e are very 
happy in our relations with these 
counltries. BurnJ.a is on the best of 
terms with us. We have just signed 
a boundary agreeme:nrt;. Nepal is on 
the best o.f terms. So are Ceylon and 
Afghanistan: As. regards. Southeast 
Asia, we have friendly countries in 
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Singapore, Malaysia  and  Indonesia, 
•nd our policy is to have bilateral 
agreements with tham, to have eco
nomic co-operation with them,  to 
strengthen tham eoonomioally, so that 
they are in a position to resist Chinese 
-subversion.

Shri Bal Raj Madhok: What is the 
position with regard to South Korea?

Shri D. C. Sharma: Why dont you 
think of Worth Korea also?

Shri BL C. Chads: I also agree with 
Mr.  Madhok  that we should have 
stronger cultural ties with Southeast 
Asia. Indian culture, Sanskrit culture, 
has spread to all these countries.  In 
Malaysia they had the finest ballet 
depicting stories from the Romaj/ana 
Malaysia has got a large number of 
Sanskrit words in its language  and 
there is a great deal of Sanskrit cul
ture, and we should try and see that 
these cultural ties are strengthened.

The question was also raised about 
Indians who have  accepted  foreign 
citizenship.  Our policy on  this is 
quite  dear  When  Indians  accept 
foreign citizenship, we tell them that 
they must show loyalty to th.it country 
of which they have become citizens. 
They may have  cultural  ties  with 
India, but they must show an involve
ment in the  affairs  of their  own 
country, join economic ventures,  in
vest money, because they have  be
come citizens of those countries  As 
far as those who are Indian citizens 
who have not given up their citizen
ship are concerned,  we accept the 
responsibility and we try to look after 
them.

Coming to Pakistan, I am sorry to 
report to this House  that,  as  the 
House knows, notwithstanding all our 
efforts, relations between Pakistan and 
ourselves are not good, and all  our 
attempts at implementing the Tash
kent declaration have so ter  tailed. 
Mr. Madhok said we should not show 
any ppaasasmm toward* Pakistan. T 
agree.  But  astlllng  with Pakistan 
without sawrifldng national  interests

Is not aa eaasmaBt ̂tt atateMaawMp. 
and I assure fee boom thatwHatam

agreement we may arrive  at  with 
Pakistan, assuming we do, would not 
be at the sacrifice  of our national 
interests.

Pakistan should realise that we have 
no design on her territory. Pakistan 
should realise that  however  much 
some of us might deplore the partition 
of 1947 we have accepted this as a 
fact of history, we recognise Pakistan, 
and therefore it seems to us that there 
is no reason why  Pakistan  should 
increase her armed strength.  Against 
whom is she arming except against 
us, because she has no other country 
except India whom she looks upon as 
her enemy.

But Pakistan’s alliance with China 
adds a new dimension to our relations 
with Pakistan. There is no doubt that 
the two countries are acting in collu
sion  My  colleague,  the Defence 
Minister, said the other day that both 
countries are helping the Naga hos- 
tiles, the Mizo h os tiles and other re
bels and secessionists on our frontiers, 
and, as I said, this adds a new dimen
sion to our relations with Pakistan, 
because, let us not forget that China 
is interested in seeing that there is 
no settlement  between  India and 
Pakistan. She was the only country 
that denounced the Tashkent agree
ment, and the desires nothing more 
than the fact that conflict between 
India and Pakistan, or the bed rela
tions between  India and Pakistan, 
should go on.

One word about the Pillai Com
mittees report. The position is this, 
that the report was studied by us soon 
after it was submitted. Certain deci
sions have been taken; bat the im
plementation depends  upon two or 
three factors which has taken time. 
It involves inter-ministerial decisions. 
It also Involves the question of fin
ance. and to the extent this has got 
to be resolved I am sorry that some
time has been taken before it could 
be implemented

One word about Viet Nam. I do 
sot *Mnfc that Mrs. Pandit was Mr 

to the overnment whan aha arid
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that apart iron stating from tine to 
time that we wasted an unconditio
nal cessation of  bombing overn
ment had not done anything in the 
matter. I assure the House that ever 
since this conflict started, India through 
diplomatic channels and other chan
nels has been working for a settle
ment.  It is a misfortune of the Ex
ternal Affairs Minister that he cannot 
divulge many facts to this House, and 
therefore when he is criticised his lips 
are sealed.

Shri Vaaudevan Nair  (Peermade: 
Save you  condemned aggression in 
unequivocal terms’

Shri Baaga: Whose aggression?

Shti M. C. Chagla: We have  said 
what we thought was right. I was 
meeting Mrs. Pandits point that we 
have done nothing in the cause of 
peace, of settlement. I assure her that 
We have supported U Thants mission, 
and we are constantly in touch with 
various countries  diplomatically to 
see how this terrible ocnflict can be 
brought to an end.

One word and I have finished, and 
this is about what Mr Madhok said,
I am sorry he said it, about the lob
bies in the External Affairs Ministry.
I wish he had not said it.

8kri Bal Bat Madhok: I wish this 

is wrong.

|M M. C. Chagla: I must say this 
Be Mid there were Pakistani lobbies, 
Arab lobbies, Amcncan lobbies. Rus
sian lobbies, in the External Affairs 
Ministry, but not Indian lobbies. I 
«Mt to assure the House that since 
 becssne External  Affairs Minister 
and dace I have seen the work of 
tmf oAcers, I am absolutely convinc
ed that no Minister could have had 
a hody of more dedicated and devot
ed people than the officers of the 
External  Affairs  Ministry.  Their 
patriotism to  beyond all doubt and 
dispute. They night have different 
opinions and they wqprsas them, which 
they should. Do not target that tt Is 
the Minister «feo 4kMm. I mrt 
take the hr *tfr

action. Do not blame the Qffioers be
hind me. ou attack aae; I will faee 
it. But do not  attack people who 
cannot come here and defend thsm- 
selves.  ou are  undermining the 
Vorale of a very fine service. And it 
is not right that these allegations 
should be made baseless allegations. 
Why dont you attack me if anything 
goes wrong?  After all, the officers 
give us advice, and we Ministers are 
ultimately responsible.  That is the 
meaning of ministerial responsibility; 
in Parliament, the Minister takes res
ponsibility for the action of his offi
cers. I take the full responsibility. 
If there is a wrong decision, if a wrong 
act is done, you attack me and say 
I am wrong  But please do not say 
tha this is due to a lobby or is due 
to want of patriotism on the part of 
the officers of the Ministry.

I am sorry I have taken such a long 
time, but the debate has been long 
and there were  some interruptions, 
and so it took me some time.  As 
somebod) has said I wish our foreign 
policy is bipartisan; and is the foreign 
policv of the nation and the whole 
nation should accept the foreign policy 
of the country.  It strengthens  the 
overnment  when  everybody  Is 
agreed with the foreign policy I hope 
that by and large not only those be
hind me but those opposite me will 
support the  foreign policy  of the 
overnment and say that the ov
ernment has done its best to enhance 
the prestige of the country, to im
prove the image of the country and to 
light for Just  causes  the cause of 
freedom, the cause of peace, the cause 
of anti-colonialism  and the causes 
which have always commended our 
respect and our loyalty.

«ft   rtt *ir:  wr wnwrr 

mtnr toW  «ft   ft

fipw  ft qftrr *   * *fr   i

•ft*- *4 

* l  o**

«.|W I uuil* j*AC.   tflhd)*

( V M tr
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*r- Speaker: Order, order. X am 
on my le&. Mo question*. I am now 
putting cut motion  No. 21 by Shri 
Mtok, to the vote of the House, 

first. The question is:

"That the Demand under the 
head External Affairs be reduced 
by Rs. 100.

Need to take effective steps to secure 
the liberation of Tibet.  (21).

The Lok Sabha divided. 

’Division No. 10 

Mr. Speaker: The result 01  the 
division is as follows-

Ayes 81, Noes 144.

Th« cut motion was negatived

Mr. Speaker: I riiall now put Ur. 
Masani’s cut motion No. 62.

The question is:

That the demand under the 
head External Affairs be reduced 
by Rs. 100.

(Failure to take an objective and 
impartial attitude tn the  dispute 
between Israel and the Arab conn. 
tires and to work for a just and 
stable peace in West Asia.  (63).

The Lok Sabha divided.

Division No. 11

Amat, Shri D.
Ameney, Shri M.
Amin, Shri R. K.
Amin, Shri Ramchandra 
J.
Ayarwal,  Shri  Ram 
Singh
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Daschowdhury,   Shri 
B. K.
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Deo. Shri K. p. Singh 
Deo, Shri P. K.
Deo, Shri ft. R. Singh. 
Desai. Shri C. C. 
Devgun, Shri Hardayal 
Dhrangadhra. Shrl Srf- 
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8hrl A.
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oel, Shri Shn Chand 
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(1642 hrs.
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J2EL21   who rsooMsd Votes have not been included as the
of   OHMan remit could not he taken.
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Ahmed, Shri J. 
Babunath Singh, Shri 
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Pandey, Shri K. N. 
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Patil. Shri A. V.
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Rajasekhturan, Shri 
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Rohatgi, Shrimati 
Sushila 
Roy. Shri Biihwanath 
Sadhu Ram, shri 
Saigal, Shri A. S. 
Saleem, shri M  . 
Sambasivam. Shri 
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Sharma, Shri M. R. 
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Sheth, Shri T M. 
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Solanki, Shri S M. 
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Shn 
Tamaskar, Shri 
Tiwary. Shri D. N. 
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•  ĝ unMAfunr

Mr. Speaker:  The mult of the 
division to wfoOom:

Now* 143.

Non 149.

The motion vat negatived.

A8ADHA27, 16», (&UCA)   DA (Win. of 12718
Labbur, Empl. and 
Rehabi.)

Mccmwv to defray  the charge* 
which will come in count of pay
ment during the  year  ending 
the  31st  day  of March 1968, 
in neipect of  other  Revenue 
Expenditure of the Ministry  of 
External Affairs’.

Mr. Speaker: I (hall now put all 
the other cut motion* to the vote of 
the House.

.Alt the other out motion* were 
put and negatived.

Mr. Speaker: Motion moved:

"That the respective sum* not 
exceeding the amount* shown in 
the fourth column of the order 
paper, he granted to the President 
to complete the (ums  necessary 
to defray the charge* that will 
come in course of payment during 
the year ending the Slst day of 
March, 1863, in  respect  of the 
heads of demands entered in the 
second column  thereof  against 
Demands Nos. 15 and 16 relating 
the Ministry of External Affair*."

The motion was adopted.

The Motion* for Demands  for 
rants which  were adopted by the 
Lok Sabha, are reproduced below  
-Ed.

Dimans No. 15 External Aitadis

That  a uum  not  exceeding 
Ha. 11,05,93,000 be granted to the 
President to  complete the sum 
necessary to defray  the charges 
which wil come in course of pay
ment during the year ending the 
Slst day of March, 1968, in ret- 
pect of External Affairs."

Demand No. 18 Oran Rsvamn Kx- 
mnmiukb or the lbnannr or Ex- 
-ynNAL Amna.

That * wm not btqm fling 
Ba. UIHIMOO be snuted to tte 
Rraddent to complete th*

16X1 hr*.

Ministry or Labour, Employment and 

REHABILITATION

Mr. Speaker: The House will now 
take up discussion and voting  on 
Demand Nos. 68 to 70 and 130 relating 
to the Ministry of Labour,  Employ
ment and Rehabilitation for which 3| 
hours have been allotted.

Hon. Members present in the House 
who are desirous of moving their cut 
motions may send slips to the Table 
within 15 minutes  indicating  the 
serial numbers of the  cut motion* 
they would like to move.

Sbcamd No. 66 Mnoanr otr LaaooB
Employment and Rehabilitation

Mr. Speaker: Motion moved:

"That a  sum not  exceeding 
Rs. 52,53,000 be granted to  the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
Slst day of March, 1988, in respect 
of Ministry of Labour, Employ
ment and Rehabilitation.

Demans No. 67 Cmxr Inspector or 
Minis

Mr. Speaker: Motion moved:

That r sum not exceeding Rs. 
32, 23,000 be granted to the Presi
dent to complete the sum neces
sary to defray the charge* which 
will come la course 0f payment 
during the year ending the Slst 
day of Mfcrch, 1968 in respect «T 
•Chief Inspector of Mines*."

   ̂ "W** *jfe* »*  «QS».
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